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The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of compliance report in pursuant to Hon'ble NGT order dated
04.03.2024 in the matter of Original Application N0.985/2019 In Re: Water
Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH Original
Application No0.986/2019 In Re: Water Pollution at Rania, Kanpur Dehat
& Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With Original Application
No0.528/2023 In re: news report published in Dainik Jagran dated
14.08.2023 “highlights a growing concern regarding industrial pollution in
the Godhrauli village”.

Sir,

In compliance of Hon’ble NGT order dated 04.03.2024 in Original Application
No.985/2019 In Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh
WITH Original Application N0.986/2019 In Re: Water Pollution at Rania, Kanpur Dehat
& Rakhi Mandi,'Kanpur Nagar, Uttar Pradesh With Original Application No.528/2023
In re: news report published in Dainik Jagran dated 14.08.2023 “highlights a growing
concern regarding industrial pollution in the Godhrauli village™ the compliance report is
being filed herewith.

It is requested that the aforesaid report may be presented before the Hon'ble
Tribunal for kind consideration.

‘ Yours faithfully,
Encl: As above.

(Sanjee\%gumar Singh)

Member Secretary
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Compliance report of U.P. Pollution Control Board in pursuant to
Hon'ble NGT order dated 04.03.2024 in the matter of Original
Application No0.985/2019 In Re: Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH Original Application
No0.986/2019 In Re: Water Pollution at Rania, Kanpur Dehat & Rakhi
Mandi, Kanpur Nagar, Uttar Pradesh With Original Application
No.528/2023 In re: news report published in Dainik Jagran dated
14.08.2023 “highlights a growing concern regarding industrial
pollution in the Godhrauli village”.

1. That in the Original Application No. 986/2019, the issue is in
respect of failure to scientifically handle and dispose of the
chromium dumps at Rania, Kanpur Dehat and Rakhi Mandi,
Kanpur Nagar which are existing for last several decades and have
resulted into contamination of groundwater affecting the health of
the local residents and depriving them of safe drinking water.

2. That in OA No. 985/2019, the issue is about continuing water
pollution by tanneries discharging untreated industrial effluents
containing toxic chromium into the irrigation canal through
improperly functioning Common Effluent Treatment Plants (CETPs)
at Jajmau, UP.

3. That in OA No. 528/2023, the grievance is against industrial
pollution in Godhrauli Village and the issue of discharge of
chromium into the groundwater by industrial units in that area has
been flagged.

4. That Hon'ble Tribunal took up the matter on 04.03.2024 and
reviewed the compliance status submitted by the U.P. Pollution
Control Board and passed certain directions vide orders dated
04.03.2024. The relevant portion of the directions are reproduced
below:

"

....... 7. In the report only some communication sent on 19.09.2023 to the
District Magistrate has been mentioned for recovery of the amount but

1
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subsequent action of persuasion of the issue with District Magistrate has not
been reflected. On the contrary in the report, a prayer has been made seeking
permission for payment of Rs. 211 lakhs and applicable GST (18% as on date)
from the environment compensation account of the State for study by CSIR-
Indian Institute of Toxicology Research for development and installation of a
pilot plan for removal of Chromium-VI metal from the ground water
contaminated site at Khanchandpur Rania, Kanpur Dehat. We failed to
understand that instead of recovering the EC from defaulting units the Board
is seeking to utilize the EC fund for the purpose of study.

8. We also find from the report submitted along with the covering letter of
UPPCB dated 02.02.2024 in OA No. 528/2023 that during the spot inspection
by three member Committee on 24.01.2024 the contaminated solid dumps
were found near Maa Sheetla Temple at Village Godhrauli on both the sides
and near railway crossing and road from Godhrauli to Bania Kheda. The
report further reflects that the ground water taken from the handpumps was
found to be contaminated and some of the villagers have constructed their
house at the dump site. In the water samples collected by the Board from the
handpump no. 2, 4, 5, 6, 10 and 11, the contents of chromium were found to
be exceeding the limit. The report states that on account of the hazardous
waste dumping in the area, serious adverse consequences in future are
expected.

9. We do not find any satisfactory action by the Board to remediate the
situation at the ground level.

10. Learned Amicus has submitted that the survey should be conducted by the
District Magistrate, Kanpur Nagar, Kanpur Dehat and Fatehpur to find out the
other areas where all kinds of hazardous waste have been dumped and which
are creating health hazard and contaminating the ground water. We are of the
view that this exercise should be carried out by concerned three District
Magistrates and the report should be submitted before the Tribunal at least
one week before the next date of hearing.

11. Learned Amicus has also referred to the earlier order of the Tribunal and
has flagged the issue that on the contaminated ground, the State Authorities
are permitting setting up of schools, charitable hospitals and other
establishments of public utility.

12. Learned Counsel for the State has submitted that now those activities are
no longer permitted. She is directed to place on record the report in this regard
by competent authority of the State.

13. The UPPCB though has submitted the action plan but there is no time
bound action plan to remediate the situation, inspite of the fact that more than
three decades have passed and the problem has not been remediated till now.
Hence, we require the Member Secretary, UPPCB to place on record a time
bound action plan to remediate the situation at all the places which are under
consideration before the Tribunal in these three matters.

14. The UPPCB uwill also carry out the ground water profiling of the areas
under consideration.
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15. Counsel for UPPCB has stated that 77,000 and odd tons of the chromium
waste has been remediated. UPPCB is directed to disclose full particulars of
the manner in which the said waste has been treated and disposed of.

16. Let the report in terms of the above directions be submitted by the UPPCB
at least one week before the next date of hearing.

17. Liston 13.05.2024.. ..... !

That it is submitted that U.P. Pollution Control Board had imposed
280.01 Crore against 08
defaulting industries on 14.04.2022. Hon'ble NGT has revised the
imposed by UPPCB,

Environmental Compensation of Rs.

amount of Environmental compensation

industries vide order dated

05.12.2022, 15.12.2022, & 16.01.2023 in Appeal Nos. 14, 15, 16,

considering the appeal filed by

17 and

18 of 2020. The detail

Compensation is as follows :

of revised Environmental

Sr.No Name & Address of Environmental Revised
industry compensation environmental
amount compensation
imposed by the amount by
State Board Hon'ble NGT
(Rs.) (Rs.)

Chandani Chemicals 27,40,62,295.00 23,09,31,000.00
1 Pvt. Ltd. Khanchandpur

, Rania, Kanpur Dehat

Heilger Chem Pvt. Ltd. 39,62,13,484.00 25,52,34,375.00
2 VIIIL.- Chiraura, Raipur,

Rania, Kanpur Dehat

Rukmani Chemicals 46,89,51,039.00 13,69,56,375.00
3 Pvt. Ltd. Rania, Kanpur

Dehat

Amelia Textiles & 14,61,66,558.00 11,92,50,000.00
4 Chemicals Pvt. Ltd. 23,

Khanchandpur, Rania,

Kanpur Dehat

Waris Chemicals Pvt 44,34,53,042.00 25,39,68,750.00
5 Ltd. Khanchandpur,

Rania, Kanpur Dehat

Cerulean Chemicals 87,69,99,345.00 -
6 Pvt. Ltd.

Khanchandpur, Rania,

Kanpur Dehat

Kaleena Chemicals, Pvt 18,02,72,088.00 -
7 Village Malo, GT Road,

Chaubepur, Kanpur

Nagar
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Bharat Chemical 1,40,07,150.00 -
Udhyog C/O Smt
Tarannum Fatima W /o
Shri Sahabuddin and
Shri Sahabuddin S/o
8 Mohd Nafees, 39/72,
Majeed Ahmad Road,
Kanpur Nagar and
Shrilftekharul Amin,
Shri Igbal Ahsan, Shri
Wagqarul Amin

That it is submitted that U.P. Pollution Control Board has also given
direction vide letter dated 07.02.2023 to the concerned industries to
deposit the environmental compensation as per the orders of
Hon'ble NGT dated 05.12.2022, 15.12.2022 & 16.01.2023 in Appeal
Nos. 14, 15, 16, 17 and 18 of 2020 with copy to District Magistrate,
Kanpur Nagar for necessary action. The environmental
compensation has not been deposited by any industry till now.

That U.P. Pollution Control Board has sent a letter dated
19.09.2023 to District Magistrate Kanpur Dehat and District
Magistrate Unnao for recovery of Environmental Compensation from
the erring industries as arrears of land revenue in accordance with
law.

That U.P. Pollution Control Board has also sent letter dated
13.03.2024 and 26.04.2024 to District Magistrate Kanpur Dehat,
District Magistrate, Kanpur Nagar and District Magistrate Unnao for
recovery of Environmental Compensation from the erring industries
as arrears of land revenue in accordance with law. The copies of
letter dated 19.09.2023, 13.03.2024 and 26.04.2024 are enclosed

herewith and marked as Annexure No.-1.

That it is submitted that Recovery Certificate for recovery of
Environmental Compensation has been issued by District
Magistrate Kanpur Dehat for 06 defaulting units existing in his

jurisdiction.
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That it is submitted that the closed units are now being converted
by the Project Proponents into school, charitable institutions,
hospitals etc without restoration of soil, therefore, such activities on
contaminated soil will have ill effect on the health of children,
patients or persons using the premises. That Regional Officer, U.P.
Pollution Control Board, Kanpur Dehat has sent a letter dated
18.01.2024 to Sub Divisional Magistrate, Akbarpur, Kanpur Dehat
for taking necessary action regarding stoppage of construction
activities by M/s Waris Chemicals Pvt. Ltd. Kanpur Dehat.

That it is submitted that Regional Officer, Kanpur Dehat vide
its letter dated 04.05.2024 has informed that the inspection of M/s
Waris Chemicals Pvt. Ltd. was carried out on 03.05.2024. During
inspection BSC unit was found completely dismantled and at the
site Bhagwan Shri Parshuram Niyas (Reg.) was found established
and the construction work of Temple and Charitable Hospital was
found stopped.

The copy of inspection report is attached herewith and marked
as Annexure No. 2.
That it is submitted that during the hearing Learned Amicus has
submitted that the survey should be conducted by the District
Magistrate, Kanpur Nagar, Kanpur Dehat and Fatehpur to find out
the other areas where all kinds of hazardous waste have been
dumped and which are creating health hazard and contaminating
the ground water. Hon'ble NGT has directed to carried out this
exercise by concerned three District Magistrates and submit the
report before the Tribunal at least one week before the next date of
hearing.

That it is submitted that in compliance of Hon'ble NGT
directions, U.P. Pollution Control Board has sent a letter dated

13.03.2024 to District Magistrate Kanpur Nagar and Kanpur Dehat
5
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and letter dated 14.03.2024 to District Magistrate, Fatehpur for
conducting survey to identify the hazardous waste dump sites in
their jurisdiction. Further U.P. Pollution Control Board has also
sent a letter dated 26.04.2024 to concerning Regional Officers,
Kanpur Nagar, Kanpur Dehat and Prayagraj alongwith copy to
concerning District Magistrates for ensuring the compliance of
Hon'ble NGT directions. The copies of letter dated 13.03.2024 and
14.03.2024 and 26.04.2024 are enclosed herewith and marked as

Annexure No.-3.

That it is submitted that in compliance of Hon’ble NGT order
dated 04.03.2024 a committee constituted by District Magistrate of
Kanpur Dehat vide letter reference no. 556/ Gen./ R-130/ 2024 on
dated 30.03.2024 visited the following areas in the district regarding
dumping of all kind of Hazardous Wastes:-

1. Industrial estate site-1 & site-2, Rania, Akbarpur, Kanpur Dehat
2. UPSIDA (I) area, Growth Centre and Jainpur, Kanpur Dehat

3. Villages- Gharhampur, Bilwahar, Bibain, Shivnathpurwa and
Matiamau, Kanpur Dehat.

During survey, no Hazardous waste of any kind was found at
these places. Committee's inspection report is attached herewith
and marked as Annexure No. 4.

That it is submitted that in compliance of Hon’ble NGT order
dated 04.03.2024 a committee constituted by District Magistrate of
Kanpur Nagar vide letter reference no. 60/ST-2024/24 dated
18.04.2024 visited the following areas in the district regarding
dumping of all kind of Hazardous Wastes:-

1. Juhi Babari (Rakhi Mandi), Kanpur
2. Rooma Treatment Storage and Disposal Facility Kanpur
3. Panki Industrial Area, Kanpur

4. Jajmau Industrial Area, Kanpur
6
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5. Nauraiya Kheda, Kanpur
6. Tezab Mill Campus, Anwarganj, Kanpur

During survey, no Hazardous waste of any kind was found at

these places. Committee's inspection report is attached herewith
and marked as Annexure No. 5.
That it is submitted that Chief Secretary, Government of Uttar
Pradesh, conveyed a meeting on May 13, 2022 for effective disposal
of chromium waste lying at Khanchandpur Rania, Kanpur Dehat in
time bound manner.

In the meeting Mr. VP Yadav, Director & Head, Waste
Management Division-1 of CPCB, Delhi, suggested that 02 TSDFs
are operational in Kanpur Dehat, namely, M/s Bharat Oil & Waste
Management Ltd. and M/s U.P. Waste Management Project, Kanpur
Dehat. The Chromium containing hazardous waste should be
dumped in these TSDFs, on the basis of 'No profit no loss'. The
Chief Secretary, desired to take note of the suggestion and ensure
further action. The Member Secretary, UP Pollution Control Board
agreed on the proposal made by CPCB.

Accordingly, vide Office Memorandum dated May 26, 2022 of
Government of Uttar Pradesh, (Environment, Forest and Climate
Change, Section-7), a Committee and a sub-Committee were
constituted for fixing the rates for disposal of Chromium Waste and

for monitoring of the actions to be taken for disposal of waste.

Constitution of Committee

1. Mr. V.P. Yadav, Director & Head, Waste -Chairman
Management Division-1, CPCB, Delhi
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2. Mr. Ajay Kumar Sharma, Member Secretary, -Member
UP Pollution Control Board, Lucknow Convener
3. Dr. Praveen Kumar, Director Technical, -Member

National Mission for Clean Ganga, New Delhi

4. Additional District Magistrate -Member
(Administration), Kanpur Dehat

The Committee was entrusted with following responsibilities:

ii.

1ii.

Rates for lifting, treatment and safe disposal of dumped Chromium
Waste at Rania, Kanpur Dehat will be determined by negotiating with
both the TSDF operators namely, M/s Bharat Oil & Waste
Management Ltd. and M/s U.P. Waste Management Project, Kumbhi,
Kanpur Dehat.

Uttar Pradesh Pollution Control Board will prepare a guiding road
map for lifting, transporting and disposal of the waste by TSDF
operators.

Regular monitoring of the physical and financial progress and
technical guidance will be provided by the sub-committee formed
under the chairmanship of Additional District Magistrate
(Administration), Kanpur Dehat, through TSDF operators for safe

disposal of Chromium Waste.

Constitution of Sub Committee

In order to steer execution of the said task at the site, a sub-committee

at the Kanpur Dehat District level was also constituted with members

listed as per below:

1 Additional District Magistrate -Chairman
(Administration), Kanpur Dehat
2 Regional Officer, UP Pollution Control -Member

Board, Kanpur Dehat
8
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convener
3 Executive Engineer, Public Works -Member
Department, Provincial Division, Kanpur
Dehat

The Committee constituted by the Chief Secretary, UP decided on
10.06.2022, that the Chromium Waste Dump Site be investigated by a
joint team of CPCB and UPPCB to characterize the waste in terms of
Cr+6 concentrations. For the aforementioned survey, a committee

comprising of following members was constituted:

1. Dr. R. K. Singh, Scientist - E & Regional Director, CPCB,
Lucknow

Mr. G. Rambabu, Scientist - D, WM-I, CPCB, Delhi

Mr. J. P. Maurya, Regional Officer, UPPCB, Kanpur Dehat

4. Dr. Gargi Bishwas, Research Associate - II, WM-I, CPCB, Delhi

@ N

The waste dump site was surveyed by the joint team on
16.06.2022. During the survey, samples of waste were collected at
different locations and from varying depths to ascertain horizontal and
vertical migration of Cr+6. The Committee noted that the Chromium
Waste was spread in an area of 43,180 sqm and the quantity of
Chromium Waste was estimated at 51,220 cum (85,008 MT), which was
higher in comparison to the quantity reported in DPR by M/s ERM India
Pvt. Possible reason for the increase in quantity might be due either to
spreading of waste or fresh dumping of waste in the said area. The TCLP
test of waste samples revealed that the concentration of Cr+6 varied in

the range of 98 mg/1 to 227 mg/1.
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Strategy for Disposal of Waste

After proper assessment of amount and concentration of
Chromium Waste at Chromium Waste dump site, several meetings were
conducted by the Committee, with both the TSDF operators, to negotiate
and arrive at a logical and mutually acceptable rates for lifting,
transportations, stabilization and safe disposal in secured landfill. The
Committee finally decided Rs. 11.58 per kg as the rates for lifting,
transportations, stabilization and safe disposal of waste in seepage proof
cells in TSDFs. An MoU was signed on 12.11.2022 between the District
Level Committee and the above two TSDF operators for lifting and

disposal of waste.

The Standard Operating Procedure (SOP) was prepared by the
Committee and was made available to the District Level Committee (sub-
committee) for execution and monitoring and was also given to both the
TSDF operators for ensuring compliance.

Strategy for Treatment and Stabilization of Waste

I. Finger Print Analysis was performed at both the TSDFs for waste
lifted from the waste dumpsite for analysis of Chromium

concentration and other contaminants.

Management Ltd. and M/s U.P. Waste Management Project

10
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II. Sulfuric acid and/or hydrochloric acid, as per the case was mixed in
controlled quantity with the Chromium Waste in stabilization
pit/reaction tank.

III. Sodium meta bisulphite/ferrous sulphate was further added and
mixed with the waste in the stabilization pit/reaction tank.

Photograph during the treatment of Chromium Waste in M /s Bharat Oil & Waste
Management Ltd. and M /s U.P. Waste Management Project

IV. Waste was mixed with lime and cement and kept for stabilization for
8-10 hours, in stockpiles.

V. Composite samples of the stabilized waste from stockpiles are
collected by UPPCB and sent to CPCB, Delhi/ Central Laboratory of
UPPCB, Lucknow for Cr+6 in TCLP test.

T

and M/s U.P. Waste Management Project

11



1851

VI. If the amount of Cr+6 was found within the norms (0.5 mg/l, as per
Apendix-1, Upkeep Guidelines for Hazardous Waste Disposal Sites,
CPCB, 2004), in the analysis report received from the CPCB,
Delhi/Central Laboratory, UPPCB, Lucknow, the stablized waste was
dumped in the Secured Land Fill (SLF) at respective TSDF's.

© GPS Map

OVE8+ FGQ, Keshi, Uttar Pradesh 209101, India

Latitude Longitude
26.361130000000003° 79.86792333333332°

Local 12:50:45 PM Altitude 12.29 meters
GMT 07:20:45 AM Saturday, 14.01.2023

Secured Land Fill (SLF) for Stabilized Chromium Waste at
M/s U.P. Waste Management Project

Mobilization of funds and work execution

An expenditure of about Rs.98.50 crore was estimated for
complete disposal of entire quantity of the waste approximated at 85,008
metric MT in the respective TSDFs. An amount of Rs 23.44 crore was
earlier withdrawn by UPSIDA and deposited in the Escrow Account
under the control of District Magistrate, Kanpur Dehat.The sub-
Committee at District level, issued work-order to TSDF operators on
15.11.2022 to start the work as per the Terms and Conditions mentioned
in the MoU and in strict compliance of the SOP. Considering the
urgency/importance of the work, the State Government further released
Rs.25 crore on 24.03.2023. The balance amount shall be provided by the
State government, which shall later be adjusted after recovery of the
Environmental Compensation imposed on the defaulter industries on

Polluter Pays Principle.
12
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Surveillance and Monitoring by UPPCB

In order to keep a close track of lifting, weighing , transport,
stabilization and disposal of waste by respective TSDFs, UPPCB initiated
an “In-House effort” to develop 'Hazardous Waste Management Portal’
and a '‘Mobile App'. Further detail are summarized as under :

[. Online tracking of Chromium Waste lifted from Chromium Waste

Dump Site and the quantity of waste transported to TSDFs.

HAZARDOUS WASTE MANAGEMENT SYSTEM
(Uttar Pradesh Pollution Control Board)

‘Dated Year 15 Mar 2023 = Click Here
Hazardous Waste

Management And Tracking
System

Chramium Waste Dashboard Start From{2022-12-15)

Uttar Pradesh Waste Managemant(Ramby)

4404255 a3 | uB

Bharat Ol & Waste Management Ltd

839,94 282236

Callected (Tor)

Total

AG5I5.66 233

UnloadDizposed {Ton)
|

Collection {View All Data)

e
ElRE

UP Pollution Control Board
1C12Y, OMRINGQal,

Screenshot of 'Mobile App' and 'Portal' developed for waste lifting, treatment and
dumping

II. The Chromium Waste was excavated and filled in dumpers by JCBs.
Thereafter the dumpers were weighed on 'Dharamkanta’ situated on
the way to TSDFs. After weighing the waste, Form-10 (Manifest) was
issued by the TSDF operators, as per the Hazardous and Other
Wastes (Management and Trans-boundary Movement) Rules, 2016.
One of the copy of the Manifest was submitted to the sub-Committee
and another copy was provided to the driver of the dumper, which
was submitted by the driver to the respective TSDF Office on arrival of

vehicle at TSDFs.

13
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Loading of Chromium waste into Dumpers by JCB from Dumpsite

III. After weighing the waste at the Dharamkanta located near the
Chromium Waste Dump Site, the photograph of the weighing slip,
duly signed by the authorized representative of UPPCB and
respective TSDF, was uploaded on the Mobile App along with the
quantity of waste. With the uploading, the location, date, time and
quantity of waste were immediately displayed on the Hazardous

Waste Management Portal.

e h. = ] gl AR POPULAR DHARAM KANTAX
| : "l l SLE COPUTERIEET P2 ae Ty
- i 4 RAPUR, PRI, PaNPLR DEHAT

T s 2 | EMmE 0 5 URS2LN1864
FERTY NUE. ¢

O AND _ S s

,\. \— @ -_/ / . :

Comera Lite

A : ote ONTA MATENTE24245 5 38260 A,
Weighing on Dharamkanta after Certified Weighing Slip of
loading waste from Chromium waste Dharamkanta

dump site
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IV. On reaching the respective TSDF, the loaded dumper was weighed again
and the said weighing slip was again uploaded on the Mobile App.

Longitude: 70.863503
iikvllim 14279421 m
T

D
RE SUSTAINABILITY L!M|EE ineers Lid)
s Ramky Enviro Engl
(Fl%mflrtl{aw?:‘d“esﬁ\ Waste*)\ anage‘pﬁgsb'mﬁ )
(tm NO-672, ON NH-2 SM’“E;“S%&;EEH:T'
s TEHSL-AU“;!T:[;DPJ:ASES.\-L23910‘-
Weighment S

Re-weighing on Dharamkanta of TSDF
from Chromium waste dump site

Certified weighing slip of TSDF

Head Office through the Portal.

It was ensured that all the vehicles (Loaders) used for transportation of
waste were GPS- enabled. Live tracking of vehicles was done at UPPCB,

L F TR 2 I
i £ Kt Mandie Indurukh
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T;E; Thanwanpur: Siner Tora % K;;flgéa Axbalpur interiCollege
Mapishap ' wey AW Maohammadpur  Masoth e Q
i o ,,.g;.{( i \ Laharapur Q b
& 2 & TR AKDapuI
) Angodpr Kati N : o A
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Screenshot of GPS enabled dumpers from Chromium Waste Dump site to TSDF
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In the Hazardous Waste Management Portal, provision was made for
uploading the photographs of the Chromium waste disposal site,
which facilitated the updated status of Chromium waste lifting and
disposal at respective TSDFs.

In order to cross-verify the adequacy of waste stabilization before
disposal in landfill, it was ensured that after treatment and
stabilization of Chromium Waste by respective TSDFs, stock pile of
100 MT(approx) was made. Composite samples were drawn from
different sectors of the stock pile and sent to the CPCB,
Delhi/Central Laboratory, UPPCB, Lucknow for TCLP extract and
analysis of Cr+6 concentration, therein. Stabilized waste from the
stock-pile was disposed landfill cells if the TCLP test report was
found conforming the norms.

The results of TCLP Test carried out by CPCB/Central Laboratory,
UPPCB, Lucknow were regularly uploaded on the Portal. Further, the
stabilized waste was regularly analyzed by the concerned TSDF in
their laboratory and the test report was uploaded on the Portal
regularly.

If the analysis report of the stabilized waste (TCLP test) is not found
as per the prescribed standards, the concerned TSDF is directed to
re-process the concerned stockpile and after re-processing if the
TCLP test is found as per norms, then only the stockpile is allowed to
be disposed in the cell

Analysis of composite samples of waste stabilized in TSDF at 'Central Laboratory', UP

Pollution Control Board, Lucknow
16
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So far, TCLP analysis report of 47 stockpiles were not found as per
norms. These stockpiles were re-processed and after getting the report
within norms these stockpiles were allowed to be disposed off in the
Cell.

That it is submitted that Chromium Waste lying at Khanchandpur
Rania, Kanpur Dehat was lifted by M/s UP Waste Management Project
and M/s Bharat Oil and Waste Management Limited from Chromium
Waste Dump Site, as per SOP and after proper treatment and
stabilization, the waste was disposed in seepage proof cells at the
respective TSDFs. The status (as on 29.04.2024) of Chromium Waste
lifted from the dump site and the quantity of waste disposed in the

cells are summarized as below:

Sl. Name of TSDF Quantity of Quantity of
No. the waste the treated
lifted from waste
waste dump disposed in
site (MT) the cells (MT)

M/s UP Waste
Management Project

1- (A Division of Re- 89525 89525
Sustainability)
M/s Bharat Oil and
2- Waste Management 5528.07 5528.07
Limited
Total Quantity 95053.07 95053.07

That it is submitted that in compliance of Hon'ble NGT directions
the details of methodology adopted by TSDF operators for scientific
disposal of chromium waste lying at Khanchandpur Rania, Kanpur

Dehat to respective SLFs is as follows:

17
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Methodology Adopted by M/s Uttar Pradesh Waste Management
Project

Memorandum of Understanding was executed between M/s Uttar
Pradesh Waste Management Project and Additional District
Magistrate (Administration), Kanpur Dehat on 05.11.2022.

Thereafter a Work Order was issued by Additional District
Magistrate (Administration), Kanpur Dehat on 15.11.2022
“Excavation, transportation to TSDF site, stabilization, testing the
sample and disposal of chromium waste dumped near village-
Khanchandpur, Rania, District- Kanpur Dehat, U. P. as per the
MoU Conditions”. As per terms and conditions in the Work Order,
M/s Uttar Pradesh Waste Management Project was allotted 80006
MT (Eighty thousand and six metric tonne) of Chromium waste for
safe disposal at the of rate INR 11583/- per MT including all taxes
and Institute Over Heads (IOH).

The stipulated date of start of work as per Work Order was
17.11.2022 and the intended date of completion was 16.05.2023 (6

months).

In response to the issued Work Order, M/s Uttar Pradesh Waste
Management Project had submitted a detailed work plan and letter
of acceptance to start the work “Excavation, transportation to TSDF
site, stabilization, testing the sample and disposal of chromium
waste dumped near village- Khanchandpur, Rania, District- Kanpur
Dehat, U. P. as per the MoU Conditions” vide letter number: ReSL/
UPWMP/ Rania/ 2022/ 81 dated 22/11/2022.

18
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e On 15.11.2022, M/s Uttar Pradesh Waste Management Project
commenced its preparatory work at the identified dump site for safe

disposal of the said Chromium waste.

Preparatory works at the chromium waste dump site by M/s Uttar

Pradesh Waste Management Project:

e At the very initial stage, a Drone survey was conducted to

understand the site conditions.

e For safety & security, the site was fenced with green net and
barricades were erected for traffic control.
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e For prevent contamination due to vehicle Wheel Wash with Sump
was arranged prevent the contamination due to vehicle movement.

e A Water Bound Macadam (WBM) road was laid down from tyre
wash facility to exit point.

e Anti-smog guns were installed for dust control during movement of
waste.

< “'.:' ’v—‘
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o All workers were trained on safe excavation, handling, loading and
transportation of waste. All the workers were issued Personal
Protective Equipment’s (PPEs).Safety sign boards were installed at
strategic locations at the Rania dump site.

e Once, the preparatory works are completed and inspected and
found satisfactory by the officials of M/s Uttar Pradesh Pollution
Control Board and Government of Uttar Pradesh, excavation and
lifting of waste was commissioned from 15th of December 2022.
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Preparatory works at TSDF by M/s Uttar Pradesh Waste Management
Project:

e Dedicated stabilization Bins were also constructed exclusively for
the said Chromium waste treatment and before disposal.
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e Dedicated cell for the disposal of waste from the said chromium site
was earmarked in the landfill. The coordinates of the cell are as
follows:

i) 26°21'44.2"N 79°52'02.8"E
i) 26°21'43.8"N 79°52'01.7"E
iiij)  26°21'40.7"N 79°52'00.3"E
iv)  26°21'40.3"N 79°52'00.9"E

e A Covered Storage Shed along with the 3 Bins were constructed for
continuing the work during Rainy Condition-
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% The following equipment and vehicles were used for handling of the
said chromium waste:

i) Vibro Roller (Compactor)
i) Dozer

iiij) Ex-210

iv)  Tractors

V) Road Sweeping Machines

vi)  Water Tankers

vii) Internal Fleet for waste shifting

viii) Back Hoe Loader

ix) Deployed a dedicated fleet for waste transportation from
Khanchandpur Rania to the TSDF at Kumbhi as per
guidelines.
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e Chemicals, manpower and other administrative arrangements were
done by M/s Uttar Pradesh Waste Management Project at the TSDF
site.

e Cameras are installed and connected to UPPCB server for
continuous monitoring of the operations.

e A standard protocol was followed for safe disposal of the waste, as
shown in the following sheet:

Brief process for safe disposal of chromium waste:

Excavation & Loading in | Waste Sample | ?
Fleet at Khanchandpur, Collection/Finger Print g
Rania Analysis 2
: | : —
7] Uploading on portal. N | o
o 1 | Temporary Storage of -E
..g ‘ I i stabilized waste as &
o TapsRaBaNan F stockpiles ;-
2 ! : l -
o | b
(o] ‘ Waste received at site s Independent Sampling by
= UPPCB/ CPCB for Post
‘E 1 T Stabilization Analysis (PSA)
3 Weighing, Recording, of Stockpiles
o Uploading of dataon
T Portal. l 1
IF[CrVI]<0.50 ppm | IF[Cr VI]> 0.50 ppm
To Secure Landfill |
for final disposal

e The transporting vehicles were properly covered and passed
through the tyre wash to ensure that the tyres are cleaned before
the vehicles left the said chromium contaminated site.

e Weighment was done for each vehicle at the sub-committee
identified and approved Weigh Bridge at Khanchandpur, Rania &
the TSDF.
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e The details of the vehicles along with the weighment were uploaded
in the UPPCB portal on realtime basis. In addition, progress and

compliance reports were submitted from time to time to the
authorities.

The screenshot below shows the dashboard of the portal.

B [ErWhastzp >

€ 3 G @ hwesooinTED

HAZARDOUS WASTE MANAGEMENT SYSTEM
(Uttar Pradesh Pollution Control Board)

HOME INDUSTRIEE LIST HW COLLECTION HW UNLOAD HSPOSAL VECHICAL WiSE DATA INDUSTRY WISE REPORT CHROMIUM WASTE DASHBDARD ¥ SETTING * HW RULES (CPCB FORTAL) *
a 101.14 0205-2013 YES 02052023 Yes A vES 0330508 B
4 110z 0z 3 VE! 03-05-202 Yes VES 023 -
a3 518 116.57 02052023 YES 03052023 es ¥ES 20230502 B
= BF T P - 2 o NG 830 MM
s Bl Qs PEOSFCOeBEE@E ~z I rom e

e The Handling &movement of the waste carrying vehicles was
tracked through the UPPCB portal following the manifest system as
per HOWM ( M& T) Rules 2016.

¢ On reaching the TSDF site, Finger Print Analysis was conducted for
each consignment as per HoWM rules, 2016.

e For ensuring the accurate disposal method, the waste was tested at
the state-of-the-art laboratory within the facility.
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e Samples were collected and analyzed by the TSDF and UPPCB
before and after stabilization of chromium waste.

e The stabilized waste was then disposed into the secured landfill
after the post stabilization analysis following Standard Operating

Procedure (SOP).

Stabilization of waste Post stabilization analysis

Details of Reagents Used

+ Below table represents the reagents used and mechanism involved
in the treatment

S Reagent Details Q‘uantity
No Type in MT
1 Acidifiers To bring the Hexavalent Chromium to 4000
dissolved form making it amenable for
reaction
2 Reductants To convert Chromium in Hexavalent 3000
form to Trivalent form
3 Stabilizers To make the waste into stable form 9114
4 Binders To micro encapsulate the stabilized 14958
waste to immobilize
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Summary of Post Stabilization Study

* Post Stabilization Analysis (PSA) is being done for each stockpiles.
* 844 Nos of PSA Performed

PSA done by CPCB/ UPPCB Nos
Total No of Stockpiles 844

Total No of PSA Done 844

Total No of PSA Passed 844

Total No of PSA Failed 53

Total No of Stockpiles Re stabilized 53
Total No of Re stabilized PSA Done 53
Total No of Re stabilized PSA Passed 53

Monitoring and inspection:

e For smooth operations, compliance and stringent monitoring,
following officials of District Administration and UPPCB were
deputed for monitoring of operations related to lifting, transporting
and disposal of the said chromium waste:

) Shri Sandesh Kumar - J.E, UPPCB

i) Shri Ashutosh Pandey - M.T.S, UPPCB

iii) ~ Shri Aashish Shukla - L.A, UPPCB

iv)  Shri Aashish Vishwakarma - M.T.S, UPPCB

\Y| Shri Manoj Pal — Upper Engineer, PWD

vi)  Shri Anmol Rathore — JRS, UPPCB

vii)  Shri Shresth Kumar Kushwaha — Junior Engineer, PWD
viii) Shri Vimal Mishra- AE, PWD
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e In addition to aforementioned officials, Shri Mahesh Kashyap,
Assistant Scientific Officer was appointed for monitoring the overall
process of scientific disposal process.

e The monitoring was done by expert at UPPCB Expert Team
Members at Lucknow through camera’s online and the portal data
online (Qualitatively and quantitatively).

e The Cameras were installed at the location as per the scope of
monitoring

e During the execution process the Oversight Committee formed by
NGT and lead by Shri Anant Kumar Singh ( Ex IAS) & Justice Shri
SVS Rathod also visited the site and witnessed the process.

For documenting the overall operation, the following reports were
maintained on daily basis by M/s Uttar Pradesh Waste Management
Project:
i) Daily activity report as per prescribed format.
i) Manifest form duly signed by the authorized signatory
assigned by the committee & TSDF operator as per HoWM
Rules 2016.
iiij Weighment slips generated at both authorized weighbridge
and the TSDF site.
iv)  Finger print analysis report of each consignment/ truck
received at TSDF.
V) Post stabilization analysis report for each consignment going

to the landfill.

29



1869

The following photographs show inspection and visits by the
officials of UPPCB, District Magistrate, UP Administration and the
members of Hon'ble Oversight committee (NGT):
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’ ST

Summary:

e As on 17.05.2023, 80044 MT was successfully “Excavated,

transported to TSDF site, stabilized, tested the sample and disposed
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off the chromium waste dumped near village- Khanchandpur,
Rania, District- Kanpur Dehat, U. P.” by M/s Uttar Pradesh Waste
Management Project as per the work order dated 15t November
2022.

e Further on 17.06.2023, M/s Uttar Pradesh Waste Management
Project was allotted a second Work Order for “Excavation,
transportation to TSDF site, stabilization, testing the sample and
disposal of chromium waste dumped near village- Khanchandpur,

Rania, District- Kanpur Dehat, U. P.” for 9500 MT.

e Total Excavation, transportation to TSDF site, stabilization, testing
the sample and disposal of chromium waste dumped near village-
Khanchandpur, Rania, District- Kanpur Dehat, U. P. of the waste
has been done for 89525 MT by M/s Uttar Pradesh Waste

Management Project.

Methodology adopted by M/s Bharat Oil and Waste Management,
Kumbhi, Kanpur Dehat.

An Agreement cum Memorandum of Understanding (MoU) was signed
between M/S Bharat Oil and Waste Management Ltd., situated at
Plot No-672, Village-Kumbhi, Tehsil-Akbarpur, District- Kanpur
Dehat, and the ADM (Admin), Akbarpur, Kanpur-Dehat.

The MoU includes: Period of Agreement, Scope of Work, Role and
Responsibilities of TSDF Operator and ADM (Admin), Kanpur Dehat,
Responsibilities of TSDF Operator, Responsibilities of ADM (Admin),
Kanpur Dehat, Financial Terms and Mode of Payment Monthly Bill
Certification & Payment Process, OtherTerms and Conditions,

Agreement and Its Amendments, Arbitration.
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1. Excavation Site (Before excavation):

On 16/06/2022, a collaborative sampling initiative was conducted by
CPCB and UPPCB, during which BOWML played an active role by
organizing and providing all necessary equipment and personal
protective equipment (PPE) required for sampling. This included
arranging a JCB for profile excavation (from surface to depth),
manpower, gloves, helmets, gumboots, and water (given that the

sampling took place during peak summer).

Joint Sampling with CPCB and UPPCB

The entire sampling area was divided into eleven grids (as shown in
Figure 1), and waste was collected at three different levels: surface
level (0-0.5 m), medium level (0.5-1.0 m), and bottom level (1.0-2.0 m)
(Table 1). Samples were collected from each depth and then combined

to create one composite sample.
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Tablel:Sample descriptions with their code, depth and associated grid
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Grid Sample Code Depth(m) Availability of waste
No.
SR1 0-0.5 Waste
1 MR1 1.0 Waste
BR1 2.3 Soil horizon started
CR1 0-2.3 SR1+MR1+BR1
SR2 0-0.5 Fly ash+waste
2 MR2 1.0 Waste
BR2 1.9 Soil horizon started
CR2 0-1.9 SR2+MR2+BR2
SR3 0-0.5 Fly ash+waste
3 MR3 1.0 Waste
BR3 2.0 Soil horizon started
CR3 0-2.0 SR3+MR3+BR3
SR4 0-0.5 Flyash+waste
4 MR4 1.0 Waste
BR4 1.9 Soil horizon started
CR4 0-1.9 SR4+MR4+BR4
SRS 0-0.5 Flyash+waste
S MRS 1.0 Waste
BRS5 1.32 Soil horizon started
CR5 0-1.32 SR5+MR5+BRS5
SR6 0-0.5 Flyash+waste
MR6 1.0 Waste
6 BR6 1.38 Soil horizon started
CR6 0-1.38 SR6+MR6+BR6
SR7 0-0.5 Flyash+waste
MR7 1.0 Waste
7 BR7 1.47 Soil horizon started
CR7 0-1.47 SR7+MR7+BR7
SR8 0-0.5 Waste
8 MRS 1.0 Waste
BR8 1.84 Soil horizon started
CRS8 0-1.84 SR8+MR8+BRS8
SR9 0-0.5 Waste
9 MR9 1.0 Waste
BR9 2.18 Soil horizon started
CR9 0-2.18 SR9+MR9+BR9
10 SR10 0-0.5 Waste
MR10 1.0 Waste
BR10 2.36 Soil horizon started
CR10 0-2.36 SR10+MR10+BR10
11 SR11 0-0.5 Waste
MR11 1.0 Waste
BR11 2.4 Soil horizon started
CR11 0-2.4 SR11+MR11+BR11

Note: S=Surface, M=Medium, B=Bottom, C=Composite, R=Raniya
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BOWML carried out a comprehensive hexavalent chromium (Cr6*)
concentration analysis within their NABL (National Accreditation
Board for Testing and Calibration Laboratories) accredited laboratory,
which is specifically designated as the Strategic Environment
Protection Laboratory. This laboratory is equipped with advanced
instrumentation and follows stringent quality control measures to
ensure accurate and reliable results.

During the analysis, samples were meticulously processed and
tested to determine the levels of hexavalent chromium present. The
results of the analysis indicated a range of concentrations, with the
minimum recorded concentration being 65.11 parts per million (ppm)

and the maximum concentration measured at 221.85 ppm (Figure 3).

- Cr(VI1)- —— Cr(V1)- Cr(VI)-Bottom
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Figure 3: Chromium concentration (in ppm) at different depth level

(from b to D interpolation Mapping)

Based on the chromium concentration findings, BOWML conducted
extensive Research and Development within its laboratory to devise a
cost-effective treatment and neutralization methodology. The BOWML
team extensively reviewed numerous national and international published
studies and conducted thorough analyses within their laboratory.
Following days of intensive day and night efforts, BOWML-
SEPLsuccessfully developed a treatment and neutralization Standard
Operating Procedure (SOP) as BOWML/SOP/13-A.

After multiple meetings with key stakeholders, including the
Director & Head of the Waste Management Division-I at the Central

Pollution Control Board in Delhi, the Member Secretary of the U.P.
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Pollution Control Board, and the Director(Technical) of the National
Mission for Clean Ganga, BOWML proceeded to sign the Memorandum of
Understanding (MoU) with ADM (Admin), Kanpur Dehat.

The project was executed in two phases. In the first phase, the
committee allocated 5000 metric tonnes (MT) of chromium waste to
BOWML under work order no. H83892/C-2/ dlo-613/2022 dated
15.11.2022. Upon completion of the first phase, the committee decided to
reallocate the waste on a PRO-RATA basis. As part of this reallocation,
they assigned 500 MT of waste to BOWML wunder work order

dated17/06/2023.

2. BOWML setup/ process at excavation Site (Rania, Khanchandpur):

(a) Temporary Office setup and Monitoring: BOWML established a
temporary office at the site to ensure the effective implementation of the
MoU provisions and SOP. As part of this setup, BOWML installed a high-
resolution camera for continuous monitoring, for which a solar power
connection was provided to ensure uninterrupted monitoring without
power interruptions. Additionally, a DG (Diesel Generator) was utilized for
high-power electricity consumption needs. The camera's password and ID
were also provided to both UPPCB and ADM Kanpur Dehat for access and

monitoring purposes.
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Figure 4: Temporary BOWML office at Rania Site with Continuous

monitoring using surveillance camera

(b) Route plan: BOWML used Geographic Information system to plot the
route from lifting to TSDF premises (Figure 5). SOP/BOWML/13-B

explain in detail about transportation of chromium waste.

79I 79. 80. 80. BO.
ROUTE MAP BY BOWML TSDF KANPUR DEHAT <
TRASPORTATION MAP OF BCS SLUDGE A
<5
i
&

FROM KHANCHANDPUR RANIA TO BOWML TSDF GATA NO: 672/706 &

26

WASTE LIFITING SITE WCE B
SR

TOTAL DISTANCE FROM LIFTING SITE TO BOWML TSDF 672 : 21.8 KM
BOVWJIL TSDF TOTAL DISTANCE FROM LIFTING SITE TO BOWML TSDF 7069: 22.7 KM

Legend

== Route

T T T 1

79' 79 80 80 80

Figure5:Route plan of BOWML
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(c) Tyre Wash: BOWML and UP WASTE MANAGEMENT LTD jointly

develop the TYRE WASH facility at excavation site (Figure 6).

Figure6:Tyre Wash at Raniya Excavation site

(d) Water Sprinkling arrangement: BOWML arranged for water
sprinkling at the site to minimize the dust generated from waste
during excavation and loading activities (Figure 7).
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Figure7.Continuous Water sprinkling at site
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(e) Green-net surrounding excavation site:

To ensure safety BOWML installed the green net surrounding the

excavation site of Rania Khanchandpur (Figure 8).

Figure8:Green Net installed surrounding of excavation site.

(f) Excavation site weight bridge: According to the MoU, two

weighbridges  were  required tobe  selected—one at the
loading/excavation site and another at the unloading/TSDF
premises. M/s Shri Shankar Popular Computerized Dharmkata
weighbridge at the excavation site was utilized in Rania,

Khanchandpur. This weighbridge was verified to be fully calibrated.

41



_44

Figure9: Calibration Certificate of Shri Shankar Popular
Computerized Dharmkata

(g) Assign Vehicle for safe transportation: BOWML assign leak proof
and GPS-equipped vehicles for the safe transportation of materials
from the lifting site to BOWML premises, as depicted in Figure 9.
Table 2 provides details of the assigned vehicles for transportation

purposes
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At assignedarea by CB

+GPS EQUIPPED +Truck Covered

TRUCK = Loading vehicle with
tarpaulin/HDPE
sheet

to ensure no dust
formation during

WVEHICLE ASSIGN BY

BOWML

transit

Shri Shankar Popular

Dharmkata

«The shortest and
safest route will be
followed for waste

transportation

Routs map will be provided
Driver

* truck wheels will

+*departs to the
be cleaned

nearest assigned

wejght bridge

Tia minimize the spreading

of contaminated

particle spreading

Figure 9: SOP for assign vehicle and waste transportation

Table 2: Detail of Dedicated Vehicles Assigned

Vehicle No Type Of Vehicle | Driver Name Transporter Name Transporter Address

UP 77 N 9879 Canter Shivpal Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

UP32EN 7040 | Canter Ankit Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

UP 7719617 Dumper Mohit Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

UP 77 T 8645 Dumper Yogendra Yadav Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

UP 78 CT 2067 Truck Satendra Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

UP 77 AN 1245 | Canter Hari Sankar Bharat Oil Waste Gata No 672 Kumbhi
Management Ltd Kanpur Dehat

(h) Site Excavation and loading of vehicle:

The entire site was covered with a liner by the U.P. State Industrial
Development Authority (UPSIDA), as shown in Figure 10a. Subsequently,

UPPCB and ADM Kanpur Dehat jointly designated the area to BOWM
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for the excavation of chromium waste. The first step involved removing the

liner, after which the waste was excavated using a JCB.

3. Process at BOWML facility:

(a)Vehicle entry and document verification:
The loaded vehicle entered the BOWML premises, and subsequently,
all the documents in the manifest were verified by both BOWML and
employees from UPPCB and PWD (Figure 11). Consignment wise

detail provided in Annexure 2A and 2B.
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Bharat Oil And Waste Managemen
BCS Raniya
10.11.2023 12:45

26°21'52.05'N 79°51'50.76'E

Altitude: 88m

Gata No.672, Kumbhi, Akbarpur Kanpur Dehat, Bihan, Uttar
Pradesh 209101

Figurel1l.Vehicle entry in BOWML premise

(b)Weight at the BOWML weight bridge and Sampling:

Following this, the loaded vehicle's weight was re-measured at the
BOWML weighbridge. Both weights were cross-verified by employees
from UPPCB and PWD. Additionally, the laboratory attendant
collected samples from the vehicle at the designated sampling point
located near the weigh bridge. These samples were collected for
finger print analysis and to determine the concentration of

chromium hexavalent (Figurel2).
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B GPS Map Camera

Bihari, Uttar Pradesh, India
Gata No.672, Kumbhi, Akbarpur Kanpur Dehat, Bihari, Uttar Pradesh
" 209101, India

Lat 26.364756°
Long 79.865248°
31/03/23 05:62 PM GMT +05:30

Figurel2: Sampling and weigh of waste at BOWMLpremises

Finger print Analysis(Chromium hexavalent concentration
determination):

Once the sampled waste arrives at the laboratory, it is labeled with
the date and assigned a unique identification number, as per FORM-
10. Following this, the Toxicity Characteristic Leaching Procedure
(TCLP) analysis is conducted according to USEPA Method 1311 for

sample preparation (Figure 13a). The detailed procedure for this

analysis is outlined in Figure 13b.
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s P |S 3025 Part 52

[+ Chemical dosing for treatment
« TCLP is performed for will depend on the
collected sample for *AFTER 1311 Concentration Of Hexavalent

EPA Chromium hexavalent Chromium
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N\ cTHOD 1311 \. S e
report

(b)

Figurel3:Laboratory Analysis for Hexavalent
Chromium/(Cré*)Determination

(d) Chemical dosing for treatment, neutralization and stabilization:
Upon the release of the laboratory report, the head of the laboratory

informs the operations manager about the chromium concentration.
Additionally, the laboratory provides detailed chemical dosing (Figure
14) information in accordance with BOWML/SOP/13-A. Stockpile
wise chemical consumption detail was provided in Annexure 3A and

3B.






(d)

Figurel4:Chemical dosing (a) Sulphuric Acid dosing (b) Reducing
agent dosing (c) Lime dosing (d) Cement dosing
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(e) Stock pile preparation and joint Sampling:

After treating the waste, a sample was taken by the laboratory
attendant, and the same testing procedure was repeated to find
concentration of Cré* to ensure that the hexavalent chromium
concentration was within the permissible limit. Once it was confirmed
that the treated waste met the required standards, the stock pile was
stored for joint sampling with UPPCB. Following the sampling, a

post-stabilization analysis was conducted.

[ty
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© GPS Map Camera
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Bihari, Uttar Pradesh, India ) n fBihari, Uttar Pradesh, India
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209101, India i 209101, india
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Figure15:Stock pile sampling for PS Aanalysis
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(f) Stock pile Final Disposal:
The results of this analysis were uploaded onto the portal by UPPCB to

indicate whether the sample passed or failed. If the sample passed, the
related stock pile was disposed of in the designated area of BOWML
SLF#3 (Figure 16). However, if the sample failed, the entire process

would be repeated starting from chemical dosing.

BOWML has demonstrated its competency by successfully completing the

project within the stipulated timeframe.

DEDICATED ARga

FOR TREATED
CHROMmM

Figurel6: Dedicated for treated chromium waste disposal
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Conclusion:

In summary, Bharat Oil & Waste Management Ltd. (BOWML), located at
Gata no. 672, village- Kumbhi, Akbarpur, Kanpur Dehat, successfully
executed the whole project within the given timeframe with full
compliances of CPCB/UPPCB MoU and Guidelines. BOWML successfully
treated a total of 5527.971 metric tonnes of waste across both phases of
the project. This resulted in the creation of 50 stockpiles in total, and
none of them fail in PSA showcasing BOWML's expertise and commitment

to efficient waste management practices.

Chromium waste lifting and their respective treated stockpile

Date Quantity Stock Status
Lifted (MT) Piles/
Lot
Phase 1 15-Dec-22 to 21-Apr-2023 5002.146 45 Disposed
Phase 2 07-Nov-23 to 10-Nov-23 525.825 5 Disposed
Total 5527.971 50 Disposed

Chemical consumption detail along with their respective stockpile

Quantity Stock |Cement |Lime Reducing Acid
Lifted pile [(MT) (MT) Chemicals (MT)
(MT) (MT)
Phase-1 5002.146 45 803.35 1173.5 1289.55 1570.6
Phase-2 525.825 5 74.2 147 157 196
Total 5527.971 50 877.55 1320.5 1446.55 1766.6
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Chemical consumption detail submitted to RO-UPPCB Raniya Kanpur Dehat

Subject: Chemical consumption detail used in neutralization and stabilization of chromium waste

Respected Sir,

| am writing to officially report the quantity of chemical consume during neutralization and stabilization
of chromium waste undertaken by our organization, Bharat Oil and waste Management Ltd. (BOWML),
as part of our environmental responsibility and compliance with relevant regulations.

BOWML has efficiently managed the neutralization and stabilization of 5527.971 Metric tonnes
(5002.146 MT First phase lifting + 525.825 MT second Phase lifting) of chromium waste. This process
was executed meticulously to ensure the safety and environmental soundness of the procedure. To
achieve this, we used the following quantities of specific chemicals and materials:

Neutralizing Chemicals:

Ferrous Sulphate: 1446.55 Metric tonnes
Sulphuric Acid: 1766.60 Metric tonnes
Lime: 1320.50 Metric tonnes

Stabilizing chemicals:
Cement: 877.55 Metric tonnes

We understand the importance of environmental preservation and the need to adhere to the
regulations set forth by the Uttar Pradesh Pollution Control Board. Therefore, we have taken the
necessary steps to ensure that this waste is treated responsibly and in accordance with the prescribed

guidelines.
We kin,d‘ig you acknowledge the chemical consumption detail.
P

Fon;‘? - A

[=] v s-unbhl )2
Bharat il and Waste Management Ltd.

\r ‘D -

N Delteed & Sales/Corporate Offce: Faciltos:

No. 11, LGF, Community Centre, © E- 18, Sahibabad Industrial Area. Site 4, -~

| East of Kaitash, New Daihi - 110065, India Ghaziabad - 201010, UP, India - -
Ph - 01141000710, 26210205, 26216466 ® Gata No, 672 & 706 G, Vil Kumbhi, NH - 2 R e o

Sales/WhatsApp : +910717706048 | | RaspuOmiel TRl LR ds MANAGEMENT
Email  : sales@bharatoil.com Roorkee - 247664, UK, India S'?rl;l:WARE

-



12.

13.

14.

1893

That it is submitted that the work of groundwater remediation could
only be started after removal of lying chromium waste and
stabilization of contaminated soil, so that their effect is ruled out
from groundwater. The action plan for remediation of ground water

in Khanchandpur Rania, Kanpur Dehat will comprise of following

steps :
a) Removal of Chromium Waste - Completed.
b) Soil Remediation - Selection of institute/agency for soil

remediation at site itself.

c) Ground Water Profiling - Selection of institute/agency for this
work and selection of technology.

d) Pilot Plant Study - Selection of institute /agency for installation
of Pilot Plant.

e) Evaluation of result of pilot plant study.

f) Ground Water remediation - Selection of institute/ agency to
execute ground water remediation project as per the findings

of ground water profiling and pilot plant study.

The time bound action plan is enclosed herewith and marked as

Annexure No-6.

That UPPCB had sent letter dated 30.06.2023 and 21.11.2023 to
reputed institutes for providing guidance for effective technique for
groundwater remediation and installation of a pilot plant. The
copies of letters dated 30.06.2023 and 21.11.2023 are enclosed
herewith and marked as Annexure No.-7.

That it is submitted that in response of that, only proposal from
CSIR-Indian Institute of Toxicology Research is received for
Development and installation of a pilot plant for the removal of

chromium VI metal from groundwater of contaminated site at
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Khanchandpur, Rania, Kanpur Dehat. The proposed timeline for
this study will be two years and the charges for proposed study are
approx. Rs 211.00 Lakhs + Applicable GST (18% as on date), for
which fund will be required. Payment for this Project is proposed to
be done from the Environmental Compensation account of UPPCB.
After recovery of Environmental Compensation by District
Administration, the amount will be deposited in the above account.
The copy of proposal received from CSIR-IITR Lucknow is enclosed
herewith and marked as Annexure No.-8.

That it is submitted that UPPCB has also sent letter dated
18.01.2024 to reputed technical institutes for providing proposal for
effective technique for remediation of Soil and groundwater of the
contaminated site at Khanchandpur, Rania, Kanpur Dehat along
with methodology of implementation, timeline and costing details.
The response is awaited from the institutes. After the receipt of
proposal and finalisation of DPR, the project could be implemented.
The copies of letters dated 18.01.2024 is enclosed herewith and
marked as Annexure No.-9.

That it is submitted that the contaminated site is partially in the
ownership of Government and partially with the private land
owners. The stabilization of soil and thereafter afforestation by
Miyawaki technique is proposed to be done through CSR activity.
M/s Kansai Nerolac Paints Ltd., Jainpur, Kanpur Dehat and Aarti
Distillery Pvt. Ltd. Kanpur Dehat have been selected for voluntarily
doing the CSR activity after handing over the land to them for only
above activity. Regional Officer, U.P. Pollution Control Board,
Kanpur Dehat has sent letters dated 12.09.2023 and 13.10.2023 to
Sub Divisional Magistrate, Tehsil Akbarpur, Kanpur Dehat for
facilitating in providing this land for the same. Executive Officer,

Nagar Panchayat, Rania, District Kanpur Dehat vide its letter dated
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20.12.2023 has informed that Nagar Panchayat Committee in it
meeting dated 02.12.2023 has given no objection in proposed
Miyawaki afforestation. After execution of above project the soil will
be stabilized and Miyawaki afforestation will provide clean air in the
surrounding atmosphere. The copies of letters dated 12.09.2023,
13.10.2023 and 20.12.2023 are enclosed herewith and marked as
Annexure No.-10.

That it is submitted that the health camps are being organized on
regular basis by the Medical and Health Department, Govt. of U.P.
As per the report regarding Health Camps organized in
Khanchandpur Rania, Kanpur Dehat from November 2022 to
January 2024, there are no signs of the adverse health effects of
chromium were found on the patients examined during health
camps organized in village Khanchandpur. The reports of health
camps are attached herewith and marked as Annexure No.-11.
That it is submitted that U.P. Jal Nigam is regularly supplying
drinking water through tubewell/overhead tanks in the affected
areas of Khanchandpur Rania, Kanpur Dehat since 15.07.2020.
That it is submitted that Ground water & Soil sampling of
concerned area has been done by Regional Office, U.P. Pollution
Control Board. As per the finding of the result, the details are as

follows:

S1

No.

Sample Point Sample Location Chromium Standard

(VD

Concentratio
n (in mg/I1)

Ground Water at Village-Khandchandpur ND <= 0.05 mg/1
Handpump No-1
(Down stream)

Ground Water at Village-Khandchandpur 11.59 <= 0.05 mg/1
Handpump No-2
(Down stream)

Ground Water at Village-Khandchandpur ND <= 0.05 mg/1
Handpump No-3
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(Down stream)

4 Ground Water at Village-Khandchandpur 3.66 <= 0.05 mg/1
Handpump No-4
(Down stream)
S Ground Water at Village- Shivhathpurwa ND <= 0.05 mg/1
Handpump No-5 (Up
stream)
6 Soil sample near | Soil sample of near 106.9 0.5 mg/1
Tyre wash area of | contaminated site at
contaminated site at | khanchandpur
khanchandpur
20. That it is submitted that the cluster of tanneries is at Jajmau

Kanpur, which is far away from Khanchanpur Rania, Kanpur
Dehat. The tanneries at Jajmau Kanpur are involved in different
processes like processing of raw hides to finished leather,
processing of raw hides to wet blue hides and processing of wet blue
to finished leather. The tanneries have their own Physio chemical
based Primary Effluent Treatment Plant as per the characteristic of
effluent generated. Primary treated effluent is further treated
through 36 MLD (9 MLD industrial effluent + 27 MLD domestic
sewage) CETP Jajmau, Kanpur operated and maintained by U.P. Jal

Nigam, Kanpur Nagar.

That it is submitted that in order to improve the treatment
capacity of CETP Jajmau, Kanpur, Central Government has taken
effective initiation and for Jajmau Tannery cluster, National Mission
for Clean Ganga, New Delhi has approved and sanctioned 20 MLD
CETP worth Rs. 554 Crore, as per Hon’ble NGT direction. The
Special Purpose Vehicle "Jajmau Tannery Effluent Treatment
Association (JTETA)" of member tannery units and district
administration headed by District Magistrate, Kanpur Nagar has

been formed.

That the Jajmau Tannery Effluent Treatment Association

(JTETA) has allotted the work of construction of CETP to M/s VA
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Tech Wabag Ltd. after finalizing the tender with approval from

NMCG. NMCG has also appointed project engineer consultant to

supervise the ongoing work. Currently the project is in trial and

testing stage. The new CETP is being constructed in the same

premises of existing CETP and the treated effluent is proposed to be

used for irrigation after dilution with treated STP effluent. NMCG

has also reviewed the progress of installation of 20 MLD CETP time

to time with concerning stakeholders. As per the information

provided by JTETA, the physical progress of the project upto April

2024 is as below:

Achieved Percentag| Over all Project
Sr No. DESCRIPTION UOM TOTAL Qty up to Balanf:e e completio| completion
April 24 Quantity completio n date as per
n % EOT
CETP
1 Excavation (Ex) CuM 246099 246099 100% )
2 Plain Cement Concrete | CuM 5059| 5950 100%| 100% 30'22”"
3 Reinforced Cement CuM 30034 30034 100%
CCR
1 Excavation (Ex) CuM 14554 14554 0 100% .
2 Plain Cement Concrete | CuM 269 269 0 100%| 100% 30_'2)”'_
3 Reinforced Cement CuM 2680 2680 0 100%
ZLD
1 Excavation (Ex) CuM 3569 3499 70 98% .
2 Plain Cement Concrete | CuM 255 209 46 82%| 86% 30_'§£r”_
3 Reinforced Cement CuM 1782 1782 0 100%
C&C
1 Gravity pipe line M 17528 16483 1045 94% .
2 Pumping line M 6778|6767 11 99%)|  96% 30";“’”"
3 Grand Total M 24306 23250 1056 96% 4
CETP, CCRU, and C&C
1 Excavation CuM | 274334 273010 1324 99.5%
2 Plain Cement Concrete CuM 7483 6658 825 89% 96% 30-April-24
3 Reinforced Cement CuM 36506 35979 527 98.5%
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OVERALL PROGRESS SUMMARY

Description of Works Weightage Planned Actual Cumulative Actual
Progress Progress Till Progress Till
April’24 April’24
Engineering 5% 5% 5.00% 100.00%
Procurement 40% 40% 39.99% 99.98%
Construction 40% 40% 35.02% 93.40%
Testing: Commissioning & 15% 15% 5.87% 50.49%
Completion
Total Physical Progress 100% 100% 85.88% 89.93%
Total Financial Progress 100% 100% 81.47% 86%

As per the current status, Uttar Pradesh Pollution Control
Board has provided the Consent to Operate (CTO) to 20 MLD
CETP. The First Module of 10 MLD CETP and 900 KLD CCRU is in
operation stage. The permission of diverting effluent and
connection to irrigation channel from UP Jal Nigam is awaited,

which is expected to be done in June 2024.

That the new 20 MLD CETP & allied structures like closed
conveyance system to carry primarily treated effluent from member
tannery units to CETP & CCRP and upgradation of existing PETP
by tanneries, complete elimination of accidental discharge in river

Ganga would be ensured.

That U.P. Pollution Control Board has directed JTETA to
submit monitorable ferti-irrigation plan vide letter dated 18.11.2023.
Secretary, JTETA vide its letter dated 24.11.2023 has informed that
the existing CETP and STP are together discharging the treated
water of 214 MLD (Existing flow capacity 130 MLD+43 MLD+5
MLD+36 MLD) in the irrigation channel. As per the site survey, the
existing irrigation channel has the capacity to withstand more than
240 MLD. Hence, the proposed CETP capacity of 20 MLD ensures

that the treated water discharge will not exceed the capacity of the
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existing irrigation channel. This will help to maintain a sustainable
and efficient irrigation system without causing any potential issues
or overloading. Also, as per the contract issued by the NMCQG, it has
been clearly declared that the treated water has to be discharged

into the existing irrigation channel.

Further JTETA has informed that they are in the process of
selecting reputed institute for preparation of Irrigation management
plan and assessing the present system of ferti-irrigation. JTETA has
requested CSJMU (Kanpur University) to prepare Irrigation
Management Plan for 20 MLD CETP. However, finalization of
Irrigation Management Plan is getting delayed which will require
various financial decisions, coordination and approval from
government departments due to ongoing modal code of conduct for

general election 2024.

That it is submitted that in compliance of Hon'ble NGT order dated
21.08.2023 in O.A. No. 528/2023, the Joint Committee has been
constituted and the committee has visited the site, had taken
ground water samples from different locations of Village Gudhrauli,
Fatehpur. Regional Officer, UPPCB Prayagraj has send report vide
letter dated 18.01.2024 informing that during Visit by Joint
Committee at Village-Gudhrauli Fatehpur on 04.01.2024,
Chromium waste was found dumped at low lying area and road side.
The ground water from handpump was also found contaminated and
it has been reported that the waste was from BCS manufacturing
units and may be thrown by 04 BCS manufacturing units M/s
Madhuchandra Techno Chem Fatehpur, M/s Associates Chemical
Works Fatehpur, M/s Ashiyana Chemicals Fathepur and M/s Asma

Chemicals Fatehpur operating in the vicinity of the affected area.
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The copy of Regional Office report is attached herewith and marked
as Annexure-12.

On recommendation of Regional Officer, Prayagraj, show cause
notices have been issued on 30.01.2024 to these 04 units for
imposition of Environmental Compensation for dumping of waste in
Village Gudhrauli, Fatehpur. Environmental Compensation will be
imposed after assessment of quantity of chromium waste lying at
Gudhrauli, Fatehpur by selected technical institute as per the CPCB
formula which is illustrated as below :

Environmental Compensation (EC) = Q x ERF x R

Where Q is quantity (in tonne) of hazardous

ERF = Environmental Risk Factor in above case it is 1.5

R= Environmental Compensation factor, which may be

taken as Rs. 30,000.

The copy of show cause notices are attached herewith and

marked as Annexure-13.

That it is submitted that Director General, Health and Family
Welfare Department, Govt of UP has send a letter to Chief Medical
Officer, Fatehpur for organizing health camp in affected areas of
Village Gudhrauli, Fatehpur vide letter dated 23.04.2024. The copy
of letter dated 23.04.2024 is attached herewith and marked as
Annexure No.-14.

That in compliance of Hon'ble NGT order for supplying piped water
in the affected area of Village-Godhrauli, District-Fatehpur, U.P.
Pollution Control Board has issued direction to UP Jal Nigam, vide
letter dated 16.01.2024 under section 33A of Water (Prevention and
Control of Pollution) Act 1974 for submission of time bound action
plan for supplying piped water in the affected area of Village-

Godhrauli, District-Fatehpur. U.P. Jal Nigam has reported vide letter
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dated 08.05.2024 that piped water supply is being done in village
Gudhrauli and is maintained by Gram Panchayat. The copy of letter
dated 08.05.2024 is attached herewith and marked as Annexure
No.-15.

That it is submitted that UP. Pollution Control Board has sent letter
to Department of Environment, Forest and Climate Change Govt. of
U.P. vide letter dated 30.04.2024 for formation of State level
Committee, Sub-Committee and regarding opening of dedicated
escrow account operated by District Magistrate, Fatehpur in the line
of action as was done for effective scientific disposal of chromium
waste dumped at Khanchanpur Rania, Kanpur Dehat through
Common TSDFs. Copy of letter dated 30.04.2024 is attached
herewith and marked as Annexure No. 16.

That it is submitted that UP Pollution Control Board has sent letter
dated 03.05.2024 to reputed institutes for assessment of quantity
and quality of chromium waste lying at Village Gudhrauli, District-
Fatehpur. As soon as the proposal along with time-bound program
is received from any of them, UPPCB will award the work to them to
provide report on quantity and quality of chromium waste lying at
above village. After the receipt of report, time bound action plan for
scientific disposal of chromium waste, soil remediation and ground
water remediation will be as following:

As per the findings of the report, cost estimate will be prepared
and necessary funds should be mobilized by State Government
through Environmental Compensation Fund of  State
Government/Infrastructure and Industrial Development
Department, Govt. of U.P./Recovery of Environmental Compensation
from defaulter industries. Dedicated escrow account operated by
District Magistrate, Fatehpur should be opened to transfer the

necessary fund for further utilization in scientific disposal of
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Chromium Waste, On-site stabilization of Contaminated Soil and

remediation of ground water.

Remediation of Chromium Waste and Contaminated soil in
area:
As per the findings of Technical Institute and assessment of

chromium waste lying at site and status of contamination of soil
further action will be taken.

In the First phase the entire waste has to be excavated and
transferred to TSDF for treatment and disposal in SLF and in the
second phase the remediation of the soil and groundwater shall be
taken. The remediation of the waste and soil will contain the
following processes:

° Process for remediation of contaminated waste

Excavation, transportation, off-site disposal at Secured
Landfill available at nearby TSDF after stabilization (with
SMBS-H2SO4 -Lime/Cement or any other agent). The
stabilized material prior to filling in SLF shall comply with
standards specified for hexavalent chromium as per CPCB
guidelines.

° Process for remediation of contaminated soil

Excavation and on-site stabilization.

ii) Remediation of Contaminated Ground Water:

The contaminated Ground water needs to be remediated so that
the contamination is eliminated. Remediation of contaminated
groundwater by installing Pump & Treat (Ex-site) Treatment
system comprising of installation of hydraulic containment system
by the use of combination of (i) groundwater containment wells, to

prevent further mitigation of contaminated ground water , and (ii)
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Ground water source recovery well to expedite removal of

contamination from 'Hot Spot'.

iii) Supply of safe drinking water and clean water for domestic
purposes:

U.P. Jal Nigam has reported vide letter dated 08.05.2024 that
piped water supply is being done in village Gudhrauli and is
maintained by Gram Panchayat.

a) Cost Estimates of On-Site Stabilization of Soil (As per the
report of Technical institute)

As per the report of Technical Institute, the entire
contaminated soil has to be excavated, stabilized/solidified at
site. The estimated cost will be finalized by State Level

Committee after the report of technical institute.

b) Cost estimate for health restoration:
Survey and study is to be done, to estimate the public health
affected by the dumped chromium waste, land and ground
water at affected area. An action plan is to be prepared
accordingly by Medical and Health Department, U.P. The study
should contain complete treatment of patients, and final referral
to higher medical facilities, if needed. The medical facility shall
be provided till the patients are cured. The cost of health
restoration to be submitted by the health & medical department.

1. Financial Arrangement:

a) U.P. pollution control board has issued Show Cause Notices for
imposition of Environmental Compensation to probable 04 BCS
units existing in the area for dumping the waste in the affected

area. Environmental Compensation will be imposed on the
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erring units after giving due opportunity as per law. The amount
recovered from EC shall be transferred to ESCROW account to
be opened and operated by DM Fatehpur. The amount for
remediation of the affected area shall be spent from this account
only.

b) A letter has been sent to State Government for providing
necessary fund either through environmental compensation
fund or through the department of Infrastructure and Industrial
Development till environmental compensation is recovered from
erring industries.

c) The department of Rural Development will arrange
budget/finance for piped water supply scheme, which has to be
prepared by UP Jal Nigam. The project will be executed by UP
Jal Nigam.

d) The department of medical & health will provide the budget for

health restoration plan.

2. Monitoring & Evaluation

a) Monitoring Indicator: The ground water quality and safe
disposal of hazardous waste

b) Health: Number of patients treated, cured and referred to
higher health care facility.

c) Mechanism for monitoring: A district level Sub-committee
headed by District Magistrate, Fatehpur to monitor all the
restoration/remediation work periodically and to report to the
State level committee comprising officers of CPCB, NMCQG,
District Administration and UPPCB should be constituted.
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3. Project Duration:

The project duration for disposal of contaminated waste is
proposed to be 6 month, stabilization of contaminated soil is
proposed to be 3 month and remediation of ground water is
proposed for S years, but it may be extended for further 10 years
on the basis of improvement in the quality of ground water as well
as the restoration of environment in affected area. Time of

implementation of action plan will start only after mobilization of

funds.
1.Action Points with Timeline
S.N Action Milestones Timeline* | Concerned
o. Points Departmen
t
(A) General
(@) Acquisition of 40 days District
land of Administratio
waste dumpsite n
I Identification of 10 days
government and
private
land.
II Acquisition of Land 30 days
for remediation
(b) Assessment of 6 Months Technical
Chromium Institute
Waste,
Contaminated
Soil and status of
Ground Water
contamination
(c) Formation of 30 Days DoEF&CC,
State Level GoUP
Committee and
District Level Sub
Committee
(B) Remediation of Contaminated Waste

(a)

Selection of
TSDF operators
for Excavation,
transportation,

2 Month
after receipt
of report
from

State Level
Committee
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stabilization Technical
/solidification institute
and disposal at
SLF available
with TSDF.
I MoU with TSDF 10 Days District
Operators Administration
II Work Order to TSDF 15 Days District
operators Administration
(b) Excavation Of 6 Month Supervision
Waste and by Sub
transfer to Committee
TSDF for and work by
disposal in SLF selected
after agency
stabilization/
solidification.
(C) Remediation of Contaminated Soil
(a) Excavation Of 150 Days Supervision
Contaminated by Sub
Soil Committee
and work by
selected
agency
I Mobilization S Days
II Access of site 2 Days
11 Preparation of the 10 Days
land for staging area
I\Y Staging 90 days
\Y Onsite remediation of
Soil
VI Validation sampling As required
VII Documentation of Regular
contaminated soil Activity
VIII Installation of PTZ As required
cameras at strategic
location around the
affected area
(D) Ground Water Remediation
(a) Groundwater Supervision
Collection by Sub
Committee
and work by
selected
agency

Mobilization

S Days
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II Installation of 45 Days
abstraction
Wells
I Installation of 15 Days
conveyance Piping
(b) Installation Of Supervision
Water by Sub
Treatment Committee
System and work by
selected
agency
I Construction of 90 Days
Groundwater
Treatment System
(GTS) comprising of
collection tank,
Reaction tank,
Clarifier, Clarified
water tank, Pressure
Sand Filter (PSF),
Granulated Activated
Carbon (GAC) filter,
treated water
collection tank
I Hydraulic Testing 05 Days
and Commissioning
of
treatment unit
111 Operation of As required
treatment unit till complete
remediation
of
groundwater
v Establishment of 45 Days
onsite laboratory
with requisite
equipment for
analysis of ground
water and treated
water
\Y Collection of Minimum 5
groundwater Samples in a
treatment units day
outlet samples
VI Testing of ground 40 Samples
water samples in a month
VII Installation of online 10 Days
monitoring system at before
outlet of water operation of
treatment system water
treatment
system
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VIII Installation of PTZ 10 Days
cameras at strategic before
location around the operation of
affected area and water
water treatment treatment
system system
IX Treated Water reuse Regular
in Irrigation, Dust Activity
Suppression,
Construction activity
etc.
(E) Clean Water Supply in Affected Area
Clean Water
Supply
I Uprooting of hand Immediate
pumps discharging
contaminated water
II Installation of piped As per Action UP Jal Nigam
water supply (PWS) Plan of UP
scheme Jal Nigam
a) Preparation of DPR
b) Sanction of DPR
C) Finalization of
Tender and issue of
Work order
d) Execution and
completion of work
111 Supply of clean water District
through tankers till Administration
piped water supply / Nagar
scheme becomes Panchayat
operational.
(F) Health Issues in Affected Area
Restoration of
public health
I A study on health 1 Months Medical &
issues of the affected Health
area has to be done Department
and actions suggested
will be incorporated in
the action plan
eventually.
II Organize the medical Every 3 Medical &
camps for treatment Months Health
in affected area Department
III Ensure treatment of Regular Medical &
serious patients in activity till Health
higher referral patient is Department
hospital cured
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(G) Recovery of Environment Compensation
I Imposition of EC on 03 Month Regional
defaulter units after Officer,
providing due UPPCB,
opportunity as per Prayagraj
law
II Issuance of Recovery 07 Days District
Certificate for Magistrate,
recovering Fatehpur and
outstanding EC as Regional
arrears of land Officer, UPPCB
revenue. Prayagraj
III Attachment of 03 Month District
property and Magistrate
recovery of EC Fatehpur
amount

26. That it is submitted that Government of Uttar Pradesh is committed,
towards maintaining the water quality of river Ganga and for

ensuring compliance of orders of Hon'ble Tribunal.
The above corﬁpliance report is being placed for consideration of

this Hon'ble Tribunal.

LUCKNOW

DATED: 08-05-2024 \\M

(Rajendra Singh)
Chief Environmental Officer
U.P. Pollution Control Board
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....223. We accordingly, answer issue VII holding that appellant having violated the provisions of Water Act 1974, Air
Act 1981 and EP Act 1986, therefore is also liable for action under PMLA 2002.
224, Issue VII is answered in affirmative and against appellant.
225.  In view of the above discussion, we allow Appeal partly in the manner as under:
L. Appellant shall pay and deposit environmental compensation of Rs. 11,92,50,000/- (Rupees eleven crore
ninety two lakhs fifty thousand only) with UPPCB within three months, failing which, recovery proceedings
in accordance with law, shall be initiated by the Competent Authority without any further delay
11 Afler recovery of the said amount, respondent shall utilize the same for recovery, restoration and remcdiatiun
of the environment which has been deteriorated and damaged by dumping hazardous wasle comprising
Chromium at the question site ...
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... 214, We accordingly, answer issuc VII holding that appellant having violated the provisions of Water Act

1974, Air Act 1981 and EP Act 1986, therefore is also liable for action under PMLA 2002.

215. Issue VII is answered in affirmative and against appellant,

216. In view of the above discussion, we allow Appeal partly in the manner as under:

1. Appellant shall pay the aforesaid amount of Rs. 13,69,56,375/- (Rupees thirteen crore sixty nine
lakhs fifty six thousand three hundred and seventy five only) with UPPCB within threc months, failing
which, recovery proceedings in accordance with law, shall be initiated by the Competent Authority
without any further delay After recovery of the said amount, respondent shall utilize the same for
recovery, restoration and remediation of the environment which has been deteriorated and damaged by
dumping hazardous waste comprising Chromium at the question site....
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... 208. We accordingly, answer issu¢ V11 holding that appellant having violated the provisions of Water Act

1974, Air Act 1981 and EP Act 1986, therefore is also liable for action under PMLA 2002.
209. Tssue VII is answered in affirmative and against appellant.

210. In view of the above discussion, we allow Appeal partly in the manner as under:

. Appellant shall pay environmental compensation of Rs. 23,09,31 ,000/- (Rupees twenty-three crore
nine lakhs thirty-one thousand only) with UPPCB within three months, failing which, recovery
proceedings in accordance with law, shall be initiated by the Competent Authority without any
further delay After recovery of the said amount, respondent shall utilize the same for recovery,
restoration and remediation of the environment which has been deteriorated and damaged by
dumping hazardous waste comprising Chromium at the question sile....
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- 203. We accordingly, answer issue VII holding that appellant having violated the provisions of Water Act

1974, Air Act 1981 and EP Act 1986, therefore is also liable for action under PMLA 2002,
204. Issue VIl is answered in affirmative and against appellant.

205. In view of the above discussion, we allow Appeal partly in the manner as under:

L. Appellant shall pay environmental compensation of Rs. 25,52,34,375/- (Rs. twenty five crores fifty
two lakhs thirty four thousand three hundred and seventy five only) with UPPCB within three
months, failing which, recovery proceedings in accordance with law, shall be initiated by the
Competent Authority without any further delay. After recovery of the said amount, respondent shall
utilize the same for recovery, restoration and remediation of the environment which has been
deteriorated and damaged by dumping hazardous waste comprising Chromium at the question
| ——
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«."After recovery of the said amount, respondent shall utilize the same for recovery, restoration and

remediation of the environment which has been deteriorated and damaged by dumping hazardous waste comprising
Chromium at the question site"
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SN TR, DGR S8, I |

Aa— o NS eRa R, ¢ R ERT OA No. 98572019 In Re : Water Pollution by Tanncrics 8t
Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 [n Re : Water Pollution at Rania, Kanpur Dehat &
Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli

village ® I UIRE AT R3AI® 04032024 @ AT D el A |

WRId,
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Sr.No. Name & Address of industry Environmental Revised
compensation amount environmental
imposed by the State | compensation amount

Board (Rs.) by Hon'ble NGT (Rs.) |

I Chandani Chemicals Pvt. Ltd. 27.40,62,295.00 23,09,31,000.00

Khanchandpur , Rania, Kanpur Dehat
5 Heilger Chem Pvt. Ltd. VIII.- 39,62,13,484.00 25,52,34,375.00
= Chiraura, Raipur, Rania, Kanpur Dehat
3 Rukmani Chemicals Pvt. Ltd. Rania, 46,89,51,039.00 13,69,56,375.00

Kanpur Dehat

Amelia Textiles & Chemicals Pvt. 14,61,66,558.00 11,92,50,000.00
8 Ltd. 23, Khanchandpur, Rania, Kanpur

Dehat

Waris Chemicals Pvt Lid. 44.34,53,042.00 35.39,68,750.00
5 Khanchandpur, Rania, Kanpur Dehat
6 Cerulean Chemicals Pvt. Ltd. 87,69,99,345.00 s

Khanchandpur, Rania, Kanpur Dehat

Kaleena Chemicals, Pvt Village Malo, 18,02,72,088.00 -
7 GT Road, Chaubepur, Kanpur Nagar
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Bharat Chemical Udhyog C/O Smt 1,40,07,150.00 i
Tarannum Fatima W/o Shri
Sahabuddin and Shri Sahabuddin S/o
Mohd Nafees, 39/72, Majeed Ahmad
Road, Kanpur Nagar and Shrilfiekharul
Amin, Shri Iqbal Ahsan, Shri Waqarul
Amin

-

0 Wi BRa v, 7 Rl ERT OA No. 985/2019 In Re : Water Pollution by Tanneries at

Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat & Rakhi
Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik Jagran dated

14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village & 3w gt
AT fRFF 04.03.2024 B afer Py -

6. Learned Counsel for the UPPCB has admitted that till now, the above EC amount has not been recovered.

7. In the report only some communication sent on 19.09.2023 to the District Magistrate has been mentioned
for recovery of the amount but subsequent action of persuasion of the issue with District Magistrate has not
been reflected. On the contrary in the report, a prayer has been made seekin £ permission for payment of Rs.
211 lakhs and applicable GST (18% as on date) from the environment compensation account of the State
for study by CSIR-Indian Institute of Toxicology Research for development and installation of a pilot plan
for removal of Chromium-VI metal from the ground water contaminated site at Khanchandpur Rania,

Kanpur Dehat. We failed to understand that instead of recovering the EC from defaulting units the Board is
seeking to utilize the EC fund for the purpose of study:.

IR TR A A M/s Waris Chemicals Pvt Ltd. Khanchandpur, Rania, Kanpur Dehat g1
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fava— Mo Wi wRa e, wE fosch &RT OA No. 985/2019 In Re : Water Pollution by Tanneries at

Jajma_u, KanPur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat &

Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik

Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli
village & i W amewr Rt 04.03.2024 @ AU & FeE W |

Halcd

| RIS T S 0 WS A 08252 /-2 / TG —d6 /24 Reid 13032024 BT e
aﬂ#ﬁwaﬁ(mﬁfﬁm)lwuam

PN
: GI<R A, BAR @@ F B e B R
w?gmﬁ @ Uiy 8N @ gfema Polluter Pays Principle & MR W ieifis soal @

ars &gt @ Gl N A B G ¥ NN arem @ T ot
wmwmmmﬁawwmmwm%:_
Sr.No. Name & Address of industry Environmental Revised
compensation amount environmental
imposed by the State | compensation amount
Board (Rs.) by Hon'ble NGT (Rs.)
1 Chandani Chemicals Pvt. Ltd. 27,40,62,295.00 23,09,31,000.00
Khanchandpur , Rania, Kanpur Dehat
" Heilger Chem Pvt. Ltd. VIII.- 39,62,13,484.00 25,52,34,375.00
= Chiraura, Raipur, Rania, Kanpur Dehat
- Rukmani Chemicals Pvt. Ltd. Rania, 46,89,51,039.00 13,69,56,375.00
> Kanpur Dehat
Amelia Textiles & Chemicals Pvt. 14,61,66,558.00 11,92,50,000.00
4 Ltd. 23, Khanchandpur, Rania, Kanpur
Dehat
5 Waris Chemicals Pvt Ltd. 44,34,53,042.00 25,39,68,750.00
Khanchandpur, Rania, Kanpur Dehat
6 Cerulean Chemicals Pvt. Ltd. 87,69,99,345.00 -
Khanchandpur, Rania, Kanpur Dehat
Kaleena Chemicals, Pvt Village Malo, 18,02,72,088.00 -
7 GT Road, Chaubepur, Kanpur Nagar
Bharat Chemical Udhyog C/O Smt 1,40,07,150.00 5
Tarannum Fatima W/o Shri
Sahabuddin and Shri Sahabuddin S/o
Mohd Nafees, 39/72, Majeed Ahmad
8 Road, Kanpur Nagar and Shrilftekharul
Amin, Shri Igbal Ahsan, Shri Waqarul
Amin
|

A0 st gRa afiewor, ¥ fRel §RT OA No. 985/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat & Rakhi
Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik Jagran dated

wed/-
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14.08.2023 “highlights a growing concern rega.rding industrial pollution in the Godhrauli village 3Tl ey
R 04032024 TIRG A T &, o afer A &
6. Learned Counsel for the UPPCB has admitted that till now, the above EC amount has not been recovered.
7. In the report only some communication sent on 19.09.2023 to the District Magistrate has been mentioned
for recovery of the amount but subsequent action of persuasion of the issue with District Magistrate has not
been reflected. On the contrary in the report, a prayer has been made seeking permission for payment of
Rs. 211 lakhs and applicable GST (18% as on date) from the environment compensation account of the
State for study by CSIR-Indian Institute of T oxicology Research for development and installation of a pilot
plan for removal of Chromium-VI metal from the ground water contaminated site at Khanchandpur Rania,

Kanpur Dehat. We failed to understand that instead of recovering the EC from defaulting units the Board is
seeking to utilize the EC fund for the purpose of study.

IRIE I ol g Wiy afqgfd @ emwifdr enfl 9% w9 g2 &1 A0 THoSHoEn
ERT UIRG RY & auer H Sa elfie gargal & yafavoiy afogfif @ emRifr @ avelt o

B i far S el R | weRer § geard 2g efiw R 13052024 Frgd @ qen Saw Y @ of A0
THOSHOEI0 H SFTUTe e giRaer fhar o &

T 0 THOSN0E0 FRT RS e fRAid 04.03.2024 & IF[UIe &g SWIdd afdfq os aitenfis
THIEE R I A R AR wafavoia afgff a8 agel y—sorg B 9T RE o v W 9
JATT FRM B FE B, A & TIHER Ao gHoshiodlo &1 50 =g § B PRI /Wy §
BT ST 6 |

HALY,
HAH—aAUR |

6{%1?:113@1?1?1"5’)

U wewg wfug

yfafe-&a ftrer), Sovo Uguul R0 418, MR TR, FHR SB[ Td I+9 B 39 e & | fb
gt forenfirsrdl & Afdara $U W Tud R IS A gRT 9 e seEdl ) e
vafarefia afegfd o aqeh q-wored @ wifa SRA G eg s SR S S g

oY e wifa Ruid va wwimes ¥ 98 gy i w |
#
o(&"’/;\f"’"
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— o 4928 ap v
S22 SN Y yguer fEer 61 %,/'LIFE

DWE cowo-s o o el
Wl ¥io 66?/4—?‘/,&* [To oy Rt 04 foC /oy

Jar #,
& qafaver e (gei—2)
040 TuYT ey 9
SECE |

fawa— =m0 IS 'R AR, ¥ el &RT OA No.985 /2019 In Re: Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh with OA No. 986 /2019 In Re: Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh
With OA No. 528/2023 In Re: news report published in Dainik Jagran dated
14.08.2023 “highlights a growing concern regarding industrial pollution in the

Godhrauli village” & armifa wiRT Ay RA1F 04.03.2024 3 YT & Wy |
TEIey, |

SIS v 7o Wwsfa eRa afivawer, 78 Reeh g1 OA No.985,/2019 In Re: Water
Pollution by Tanneries at J ajmau, Kanpur, Uttar Pradesh with OA No. 986 /2019 In Re: Water
Pollution at Rania, Kanpur Dehat & Rakhij Mandi, Kanpur Nagar, Uttar Pradesh With OA No.
528/2023 In Re: news report published in Dainik Jagran dated 14.08.2023 “highlights a growing
concern regarding industrial pollution in the Godhrauli village” & Tita WIRa aeer fa=is
04.03.2024 & R 3% freva S

“11. Learned Amicus has also referred to the earlier order of the Tribunal and has flagged
the issue that on the contaminated ground, the State Authorities are permitting setting up of
schools, charitable hospitals and other establishments of public utility.” .

SRIT TR & IIHT § &I N0 aIRT Bfeewt Fofdno, WY, (44T, FER T BI
R 59 Frafer g1 e 03.05.2024 @1 fobar T fterr & g Saw Sy e we
R vd ARSI Eifueer o1 Fmior o =5 urr |

G S B YT RId W AReTd eikvee vd Hfex 1 fmfor 7 6 o @ ey §
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#o aIRE Bffhed Tochlo, WFE=YR, PRI, HFgR Sura @ Frieor s |

"o gHoSfiodlo ¥ el # aNovo o 985,/2019, 986 /2019 T 528 /2023 ¥ f2id 04.03.

2024 B UIRG W TG MDA B orgen F SWad e F1 Premr eriEwEd g™
f&=Te 03.05.2024 Y favar war, Peror amEn fmaa 28—

1. PReror & g gd # <enfa fAgd. o Eiaar fedved il |
2. ST WM WS W A 30 WYRM Hfox A0 e g’ HaE A wReRE
(f310) zenfaa uram 4T |

3. e & 99g G<ffa Wd R §ex g 9Reqa giftuee &1 fFHfor & = arn 1|

3 Ao gHouhodlo ¥ wiRd el @ Iue # S W AR EiRded 9 Hfer @
fomfor o @& 7 R O @ Hey § 9 qege wR ¥ A B 9 9q fear wr sfaa
T |
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== STOR2< T YguoT fo=roT

N UTTAR PRADESH POLLUTION CONTROL BOARD
el % ‘5 fors )2 27
Ref. No/, ﬁ "K?"YAQ")‘\NG\-“ L\c.\')_\-\ Date Lg‘((’_g/?

Jar #, ‘
Rrenfore "

Wﬁ.wm,ml

fayg— A0 TS BRT AR, 7F el ERT OA No. 985/2019 In Re : Water Pollution by Tanneries at

Jajma.u, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat &
Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlight§ a growing concern regarding industrial pollution in the Godhrauli

village @ =TI TR AT D6 04.03.2024 & AT B A=l H |

TRl

o s 'R arfdrever, T fieelt §RT OA No. 985/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat & Rakhi
Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik Jagran dated
14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village & e aTiRd
A2 RiG 04032024 FT FIH TET TR G T BN | I AQY B A FA=fad gi—

10. Learned Amicus has submitted that the survey should be conducted by the District
Magistrate, Kanpur Nagar, Kanpur Dehat and Fatehpur to find out the other areas where all kinds of
hazardous waste have been dumped and which are creating health hazard and contaminating the ground
water. We are of the view that this exercise should be carried out by concerned three District Magistrates
and the report should be submitted before the Tribunal at least one week be fore the next date of hearing.

g@e ¥ W0 THoSN0dI0 ERT GFUE IR R, BMYR Qe T4 BaggR H Y Wy, e
ST e T 2 g R W W EFeRS Wi Od i oid Tefia @ <@ 8, @ fafed 53
oM & ke wEla RenfreRal o &3 T 7

SR TH @FER (], BEYY QBT TE A RSN, WATRIS § Bifad 9% S HIET B
me@ﬁmﬁmwmwmﬁmwmm

a: @0 UEg BRa v, q¢ Reeh gR1 uRa ke fRFie 04032024 & IguIe H IO
Rrarrta Swed ave sw wge o fuffsa A 8T o THosNodlo Ud Wo dIS dl AT AR Ud U
mﬁwmwmwﬁmﬁﬁmﬂmmmﬁﬁmﬂm%@m
@ﬁﬁmﬂﬁmiﬁﬁﬁwm%&mﬁmmmﬁaﬁmﬁﬁmwﬁ|

(Hollg paR fHE)

Oz_mmﬂﬁ—q'
sRfif—eefg SR, Sodo TguvT AT a1, PR TR, HMYY <&M, o 39 fdw @ Wy b
SR ey ¥ gt e | HR ALY HIIATE] AR FIR T FH HRATE

21 RuE 15 7 ¥ a1 gearay Ui oo R w¥i y{\
1o
N Mindilouar oy

T, - 129, e @ve, MEd TR, T.C:lﬂ\f‘,’ﬁbhu\({l}(hand, Gomti Nagar,
TS - 226010 Lucknow - 226 01

R : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
Bqg  : 0522-2720764, 2720676 Fax : 0522-2720764, 2720676
—d info@uppcb.in E-mail  :info@uppcb.in

A, www.uppcb.com _.Web.sn? : www.uppcb.com

(¥ Scanned with OKEN Scanner



YR IS fHFT g

e
ﬁ?z{ UTTAR PRADESH POLLUTION CONTROL BOARD
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Ref. Ncﬂ%g—l\i\\b\\- Gy Date /‘Q/j’?
Har ¥, / GiRUCERP .
Rrenf@n), :
HABYY |

fava— 70 ey gRa aifMwwo, 7€ Rsh &RT OA No. 985/2019 In Re : Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat &
Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli

village & il WIRG Smaer fefe 04.03.2024 @ SR @ wE |
"Ry,

QU IR faves 9 qearerm @ wie va 08251 /W2 / THOSA0S0—46 /24 R 13,03,
2024 WWWWWWW&(W%W)@%%W?&HW,%WWOA
No. 985/2019 In Re : Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In
Re : Water Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023
In re: news report published in Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding industrial
pollution in the Godhrauli village & arfa IRT M fRHi® 04.032024 B U & WY # 8| Sad
SR b gArert § I Rrenard, we & s &, e R Ffeawr Saw v Rrerrard),

HI0 TAOSHOTI0 §INT UIRE 3Meer fastih 04.03.2024 & ajer g S

10. Learned Amicus has submitted that the survey should be conducted by the District Magistrate, Kanpur
Nagar, Kanpur Dehat and Fatehpur to find out the other areas where all kinds of hazardous waste have been
dumped and which are creating health hazard and contaminating the ground water. We are of the view that this

exercise should be carried out by concerned three District Magistrates and the report should be submitted before the
Tribunal at least one week before the next date of hearing.

Wﬁmoquﬁoaﬁoamwww,wémqﬁ%ﬂgﬁﬁ@wﬁw
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UTTAR PRADESH POLLUTION CONTROL BOARD

s B A Y )

Fo%o gyl v 918,
TR, SFYR 86, PR TR |

fawa— 70 IS ERT AR, E fieel ERT OA No. 985/2019 In Re : Water Pollution by Tanneries at

Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat &

Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli
village @& =i WRT amewr fe=i

f&sip 04.03.2024 & 3UTEH & Ty H |
RIS,

I SWIE favaes A qEAaey & uAie U= 08251 /A2 / THoS0E0—46 /24 f&AIES 13.03.
2024 Td TG TH 08339 /H—2 /TH0GN0EI0—46 /24 fesih 14.03.2024 BT He TET BRA Bl DE DY
(Brmfy Fere) i Ao I eRa e, 7€ oot gRT OA No. 985/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village Eg
It wRE omeer fiwics 04032024 & IgureF & Wy # ¥ A0 THoSHodo gRT wiRd snew fRis
04.03.2024 & ¥ fmad &—

10. Learned Amicus has submitted that the survey should be conducted by the District Magistrate,
Kanpur Nagar, Kanpur Dehat and Fatehpur to find out the other areas where all kinds of hazardous waste have
been dumped and which are creating health hazard and contaminating the ground water. We are of the view that

this exercise should be carried out by concerned three District Magistrates and the report should be
submitted before the Tribunal at least one week before the next date of hearing.

YHRO H HO TAOSN0TI0 ERT WHMUE HMYR TR, HHAYR <&M Td BdsqR d UH Rf@l, ol
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Annexure-4
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WG5S [T/ 120 frewy

Rva— 1m0 wsfra eRe srfdraor 1 fiwel &RT 0.A.No. 985/2019 In Re: Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh with O.A.No. 986/2019 In Re: Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh with OA
No. 528/2023 In Re: news report published inDainik Jagran dated 14.08.2023 “highlights
a growing concemn regarding industrial pollution in the Godhrauli village”® =t

qIRT 3T AT 04.03.2024 B TSI D T # |

HBIG,

ST SR vy &1 Gred g o1 =g | Sad UIRd ey # grfya freferamry
I WR | T IR I gRRad He 2g R s mar 6 W o v oel gwred
IR T ¢ U4 Y @Ry R NGRS THe 19 4 ool ugid 8 @ Sae g,
B W fafed ax forr 9 | Saa @1 RUE srrell gaas & te garE gd w0 sy sRa
ferRoT BT AT fFY T ¥g MR fmar T

Sqd P U H STeNEwIer] §RT fAi6—30.03.2024 & UF ERT SUIGd, ST Td
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O Ugfoa 8 Y& 8, & 9a ax fafed &g S g AR fdar mar | |ffy g fReie—o2.
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Ao T eRa @R W€ fReeh gRT 0.A.No. 985/2019 In Re: Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh with O.A.No. 986/2019 In Re: Water Pollution at Rania, Kanpur Dehat
& Rakhi Mandi, Kanpur Nagar, Uttar Pradesh with OA No. 528/2023 In Re: news report published in
Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the

Godhrauli village” & amfa WA sy R 04032024 B UM § RraMeN #eied, SR
B G IRT WY A aer—

mo Wty R aifdawor, 9% el ERT OA No. 985/2019 In Re: Water Pollution by Tanneries at
Jajmau, Kanpur, Uttar Pradesh with OA No. 986/2019 In Re: Water Pollution at Rania, Kanpur Dehat &
Rakhi Mandi, Kanpur Nagar, Uttar Pradesh with OA No. 528/2023 In Re: News report published in Dainik

Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village”
® Iia WG S famid 04.03.2024 B WA o FFTad 2

“40. Learned Amicus has submitted that the survey should be conducted by the District Magistrate.
Kanpur Nagar, Kanpur Dehat and Fatehpur to find out the other areas where all kinds of hazardous
waste have been dumped and which are creating health hazard and contaminating the ground water.
We are of the view that this exercise should be carried out by concerned three District Magistrates
and the report should be submitted before the Tribunal at least one week before the next date of
hearing.”
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” o il
whd@0 SS (/m/ﬂrgu/%% e Bo/oT hed
fwa— @0 IS sRa RS, 73 feeel @RT OA No.985/2019 In Re:Water Pollution by
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S. No. Name & m.r_m_.omm

Contaminated Site

Juhi Baburaiya (Rakhi
Mandi), Kanpur

2.

Time: nv.nwr_..‘_w__ 1232

Mot Rakhs Mandi
Rooma, Treatment 3
Storage Disposal

Facility, Kanpur

Photograph on Inspection time

Latitude & Longitude

Remark

Latitude-26.445555
Longitude- 80.324424

Hazardous dumping Activity is not
being carried out at the site. Ground
water and Soil samples collection
work has been done and sample has
been deposit in Central Laboratory,
UPPCB, Lucknow for sample
analysis on date 30.04.2024,

Latitude-26.354585
Longitude- 80.451718

Hazardous dumping Activity is not
being carried out at the site. Ground
water and Soil samples collection
work has been done and sample has
been deposit in Central Laboratory,
UPPCB, Lucknow for sample analysis
on date 30.04.2024.
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Panki Industrial Area,
Kanpur

Jajmau Industrial
Area, Kanpur

Nauriaya Kheda,
Kanpur

Page 3 of 4

Latitude-26.460122
Longitude- 80.226575

water and Soil sa Enm no: oaoaﬁ
work has been done and sample ha s |
been deposit in Central Laboratory, |
UPPCB, Lucknow for mmEEm wam_wm_.ﬁ
on date 30.04.2024.

Latitude-26.

Longitude-80.

409029

444322

Hazardous dumping Activity .
being carried out at the site. OBE‘_Q\_
water and Soil samples collection
work has been done and sample has
been deposit in hna_.m_..rbgnmﬁog_ _.
UPPCB, Lucknow for sample analysis
on date 30.04.2024.

Latitude-26.449242

Longitude-

30

266354

Hazardous dumping Activity is not
being carried out at the site. Ground
water and Soil samples collection
work has been done and sample has
been deposit in Central Laboratory,
UPPCB, Lucknow for sample analysis
on date 30.04.2024.
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6. [Tejab Mill Campus,
Anwarganj, Kanpur

PR/ AR B W THEW AT Td - i & Tt @ e oy
@RS U9 ST STaedd BRI ¥ WY URd © |

T03IROT0,

Latitude-26.454613
Longitude- 80.326684

!

Hazardous dumping Activity is not
being carried out at the site. Ground
water and Soil samples collection
work has been done and sample has
been deposit in Central Laboratory,
UPPCB, Lucknow for sample analysis
on date 30.04.2024.
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1. Introduction

Hon’ble National Green Tribunal vide order dated 23.09.2022 in 0.A.985/2019 with
0.A. No. 986/2019) directed UPPCB and CPCB to immediately find out suitability of setting
up of pilot plant model to treat chromium by way of setting up of
RO/Ultra/Nano - Filtration process and application of Biotechnology to remove chromium
as being done at other places for removal of arsenic/fluoride.. The relevant portion of the
Hon’ble NGT order is as follows:

i. Contaminated sites need to be remediated in terms of
removing of the waste and transporting to TSDF, followed
by due stabilization/immobilization

il Contaminated chrome bearing groundwater needs to be
remediated by appropriate methodology and plan
executed in a time bound manner. UPPCB and CPCB may
immediately find out suitability of setting up of pilot plant
model to treat chromium by way of setting up of
RO/Ultra/Nano - Filtration process and application of
Biotechnology to remove chromium as being done at
other places for removal of arsenic/fluoride. This may be
done in next three months and the cost of such
demonstration/model project may be borne through EC
funds of the UPPCB.

2. Site Description

The subject site is located north of National Highway-2 (NH-2) near Khan Chandpur
village which is about 3 km west of the town of Rania, Kanpur Dehat, UP. The
approach road to the subject site is a Pradhan Mantri Gram Sadak Yojna (PMGSY)
Road leading north to villages Gharampur, Bilwahar, Shivnath Purva and Matiamau.
Sporadic waste dumps were also observed in two villages around the subject site,
namely Shivnath-Purva and Gharampur. Shivnath Purva is located about 300 meters
west of the PMGSY road. Gharampur is located about 2,300 meters from the
intersection of the PMGSY road with NH-2. The quality of ground water was also
impacted due to leaching of hexavalent chromium from the waste dump sites, the
contaminated plume has spread up to Khan Chandpur village towards south
directions from the subject site up to distance of 1.5 km (Location map enclosed as
Annexure-1).
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3. Issues and Strategy

i) Remediation of Chromium Waste and Contaminated soil in area:
In Khanchandpur village and nearby, Rania, Kanpur Dehat, the soil and ground
water has been contaminated due to illegal dumping of chromium containing waste
by the BCS manufacturing industries.
Hazardous waste illegally dumped at village Khanchandpur, Rania, Kanpur Dehat,
Uttar Pradesh is being disposed through Common Treatment, Storage & Disposal
facility (hereinafter referred to as “TSDF”) situated at approximately 18 Km away at
Kumbhi, Kanpur Dehat.
After removal of Chromium waste to TSDF, the contaminated soil will be analyzed
and thereafter on the basis of results, contaminated soil will be stabilized through
Bio-culture or Chemical treatment in-situ.

ii) Remediation of Contaminated Ground Water: The contaminated Ground water
needs to be remediated so that the contamination is eliminated. Remediation of
Ground water will be based on Hydraulic containment with Pump and Treat
system for which two types of well namely Source recovery wells and Hydraulic
containment wells will be installed. Through source recovery wells, water will be
pumped out, treated through ETP and treated water reused for irrigation
purposes. In hydraulic containment wells, suitable bio-culture will be pumped
inside the well and treatment will be done through bio-culture.

4. Cost Estimates

Cost for Complete remediation work :

i) Cost Estimates for Stabilization and Solidification at HWMF-Waste
The disposal of hazardous waste will include Lifting, Transportation, Testing,
Stabilization, &Disposal through Secured landfill (SLF). The Cr (VI) is needed to
be reduced to Cr (III) by adding sulphuric acid and then FeSO4/ Sodium Meta bi-
Sulphite or any other reducing chemical followed by mixing of lime
powder/cement or any other stabilizing material. Treated Hazardous waste has
to pass leachability test (TCLP) as per the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 before finally
disposing in SLF.
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The Chromium Waste was lifted by M/s UP Waste Management Project
and M/s Bharat Oil and Waste Management Limited from Chromium Waste Dump
Site, as per SOP and after proper treatment and stabilization, the waste was
disposed in seepage proof cells at the respective TSDFs. The status (as on

29.04.2024) of Chromium Waste lifted

from the dump site and the quantity of

waste disposed in the cells are summarized as below:

Sl Name of TSDF Quantity of the Quantity of the
No. waste lifted from treated waste
waste dump site | disposed in the cells
(MT) (MT)
M/s UP Waste Management
1- | Project (A Division of Re- 89525 89525
Sustainability)
M/s Bharat Oil and Waste
2- Management Limited 252804 252810
Total Quantity 95053.07 95053.07

\

Fig. 14: Satellite imagery of the Chromium
Waste Dumping Site, November, 2022
(Before lifting the waste)

Fig. 15: Satellite Imagery of Chromium
Waste Dumping Site, June, 2023
(After lifting the waste)




Fig. 16: Photograph of Chromium Waste
Dumping Site (Before lifting the waste)

Fig.17: Photograph of Chromium Waste
Dumping Site (After lifting the waste)

ii) Estimated Capital Expenses (CAPEX) - Groundwater treatment (As

per the DPR approved by CPCB)
In total, the cost of installation of the treatment system is estimated to be INR 10
Crores. The components of this cost are presented in Table-1 below. The CAPEX
cost presented below is an estimate and does not consider inflation or other

changes in the conditions.

Table-1
Cost Estimates Price (INR)/Unit Estimated Cost (INR)
Installation of abstraction wells Lump sum 65,03,700
(14)
Groundwater Treatment System Lump sum 6,50,00,000
Laboratory Lump sum 65,00,000
Health & Safety Measures Lump sum 50,00,000
Anticipated Capital Cost Lump sum 8,30,03,700
Cost for Project Management 10% of the Capital Cost 83,00,370
Permitting, Engineering and other | 5% of the Capital Cost 41,50,185
costs
Total forP& T 9,54,54,255
Installation of injection wells Lump sum 5,22,96,050
Cost for Project Management 10% of the Capital Cost 52,29,605
Permitting, Engineering and other | 5% of the Capital Cost 26,10,303
costs
Total 9,54.,54,255
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6. Financial Arrangement:

a) U.P. pollution control board has imposed environmental compensation (EC) of
Rs. 280.01 Cr upon 08 industries which are responsible for dumping of illegal
Chromium waste. The industries have filed appeal against them which was
heard by Hon’ble NGT and the amount of EC was revised to Rs. 206.76 crore by
Hon’ble NGT, which has to be recovered from industries by District
Administration and shall be finally transferred to ESCROW account operated by
DM. Kanpur Dehat.

In Compliance of Hon'ble NGT order dated 15.11.2019 in 0.A. 985/2019 &
0.A. 986/2019, till the recovery of above Environmental Compensation
amount, the State Government has to deposit requisite amount into ESCROW
account. The amount for remediation of the affected area shall be spent from
this account only.

b) The department of Infrastructure and Industrial Development has been
directed by the Chief Secretary to make the budgetary arrangement for above.

7. Monitoring & Evaluation
a) Monitoring Indicator: The ground water quality and safe disposal of
hazardous waste
b) Mechanism for monitoring:

e The Chief Secretary, Govt. of UP has also directed to constitute a sub-
committee comprising of Additional District Magistrate (Admin.) Kanpur
Dehat, Executive Officer, Public Work Department, Kanpur Dehat and
Regional Officer, U.P. Pollution Control Board, Kanpur Dehat for monitoring
at site/sites during execution of project work for lifting and safe disposal of
dumped Chromium Waste through existing TSDFs in Kanpur Dehat and
submit its physical and financial progress report to Committee from time to
time. Accordingly a Sub-committee has been constituted vide letter no.
193/81-7-2022-44(writ)/2016 T.C-2 dated 26-05-2022.

e The Sub committee will monitor all the restoration/remediation work
periodically and will report to the Committee.

8. Project Duration:
The project duration for remediation of soil is proposed to be 6 months from the
start of work at site and for remediation of ground water, it is proposed for 5
years, but it may be extended for further 10 years on the basis of improvement in
the quality of ground water as well as the restoration of environment in affected
area.
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Action Points with Timeline

S.No. | Action Points Milestones Timeline* Concerned
Department
(A) Ground Water Remediation
(a) | Groundwater Agency
Collection appointed by
State Govt.
I Mobilization 5 Days
Il Installation of abstraction 45 Days
Wells
III Installation of conveyance 15 Days
Piping
(b) | Installation Of Agency
Water Treatment appointed by
System State Govt.
[ Construction of Groundwater 90 Days
Treatment System (GTS)
comprising of collection tank,
Reaction tank, Clarifier,
Clarified water tank, Pressure
Sand Filter (PSF), Granulated
Activated Carbon (GAC) filter,
treated water collection tank
I Hydraulic Testing and 05 Days
Commissioning of
treatment unit
11 Operation of treatment unit As required till
complete
remediation of
groundwater
IV Establishment of onsite 45 Days
laboratory with requisite
equipment for analysis of
ground water and treated water
\% Collection of groundwater Minimum 5
treatment units outlet samples | Samplesin a day
VI Testing of ground water 40 Samplesin a

samples

month
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VIl Installation of online 10 Days before
monitoring system at outlet of | operation of water
water treatment system treatment system

VIII Installation of PTZ cameras at 10 Days before
strategic location around the operation of water
affected area and water treatment system
treatment system

IX Treated Water reuse in Regular Activity

Irrigation, Dust Suppression,
Construction activity etc.
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demonstrate performance which may be done on priority. Possibility of stabilised waste being converted into concrete ocks may

explored.
Directions: I '
ith regard to status as on 31.10.2023 by joint Committee of

18. In the light of above, further status report in the matter be filed W 21 | % 2
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NMCG. State PCB, CPCB and District Magistrate, Kanpur Dehat on or before 1 rably
form of scarchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be the nodal agency for coordination and

compliance. The report may inter alia mention:- s
i. Status of complete removal and transportation of excavated chromium waste from all the sites and waste treated and stabilized

and duly ensured for stability before landfilling.
i, ground water profile in terms of chromium in the areas under question and installation of pilot project on chromium

removal by RO/Na nofiltration.
jii. Execution plan with timelines on ground water remediation.
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17. With regard to remediation of ground water contamination, we do not find current status o

f ground water quality
profile and nor of pilot project to show removal of chromium by installing RO and nano filtration system, as directed vide

order dated 23.09.2022. While pump and treat method along with bio-remediation may be long term approaches, measures like
RO installation at small level can quickly demonstrate performance which may be done on priority. Possibility of stabilised
waste being converted into concrete blocks may be explored.

Directions:

18. In the light of above, further status report in the matter be filed with regard to status as on 31.10.2023 by joint
Committee of NMCG, State PCB, CPCB and District Magistrate, Kanpur Dehat on or before 15.11.2023 by e-mail at judicial-

net@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be
the nodal agency for coordination and compliance. The report may inter alia mention:-

i. Status of complete removal and transportation of excavated chromium waste from all the sites and waste treated and
stabilized and duly ensured for stability before landfilling.

chromium removal by RO/Nanofiltration.

iii. Execution plan with timelines on ground water remediation.
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Pilot Project Proposal

on

Development and installation of a pilot plant for
the removal of chromium VI metal from
groundwater of a contaminated site at

Khanchandpur Raniya, Kanpur.

Submitted by

Dr Devendra Kumar Patel
Senior Principal Scientist
Analytical Chemistry Division (ASSIST)

to

Uttar Pradesh State Pollution Control Board,
Lucknow

CSIR-Indian Institute of Toxicology Research
Vishvigyan Bhawan, 31 M.G. Marg

Lucknow-226001
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Pilot Project Proposal

To comply with the order of Honourable NGT, New Delhi, OA No. 985/019 In Re: Water
pollution by Tanneries at Jajmau, Kanpur, UP with OA no. 986/2019 In Re: Water Pollution
at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, UP order dated 16.05.2023

regarding.

Title: Development and installation of a pilot plant for the removal of chromium VI
metal from groundwater of a contaminated site at Khanchandpur Raniya, Kanpur.
Introduction:

Discharge from industry contains various organic and inorganic pollutants. Among
these pollutants are heavy metals which can be toxic and/or carcinogenic and which are
harmful to humans and other living species. The heavy metals of most concern from various
industries include lead (Pb), zinc (Zn), copper (Cu), arsenic (As), cadmium (Cd), chromium
(Cr), nickel (Ni), and mercury (Hg).

In developed countries, legislation is becoming increasingly stringent for heavy metal
limits in wastewater. In India, the current maximum contaminant level (ppm—-mg/mL) for
heavy metals is 0.05, 0.01, 0.25, 0.20, 0.80, 0.006, 0.00003, 0.050 for chromium, cadmium,

copper, nickel, zinc, lead, mercury, and arsenic respectively (Gopalakrishnan et al. 2015).

Various treatment technologies employed for the removal of heavy metals include
chemical precipitation, ion exchange, chemical oxidation, reduction, reverse osmosis,
ultrafiltration, electrodialysis, and adsorption (Fu & Wang 2011). Among these methods,
adsorption is the most efficient as the other techniques have inherent limitations such as the
generation of a large amount of sludge, low efficiency, sensitive operating conditions, and
costly disposal. The adsorption method is a relatively new process and is emerging as a
potentially preferred alternative for the removal of heavy metals because it provides
flexibility in design, high-quality treated effluent, and is reversible and the adsorbent can be
regenerated (Fu & Wang 2011).

The specific sources of chromium are leather tanning, electroplating, nuclear power
plants, and textile industries. Chromium (VI) is an oxidizing agent, is carcinogenic in nature,
and is also harmful to plants and animals (Barnhart 1997). Exposure to chromium (VI) can

cause cancer in the digestive tract and lungs, epigastric pain, nausea, severe diarrhea,
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vomiting, and hemorrhage (Mohanty et al. 2005). Although chromium can access many
oxidation states, chromium (VI) and chromium (lll) are the species that are mainly found in
industrial effluents (Mohan & Pittman (2006). Chromium (VI) is more toxic than chromium

(111 and is of more concern (Al-Othman et al. 2012).

Rice husk in its natural form and in modified form (activated carbon modified using
ozone) was used for the removal of chromium (VI) and results were compared by Bishnoi
et al. (2004); Sugashini & Begum (2015). Removed chromium ions by activating sugarcane
bagasse with zinc chloride, and >87% chromium was reported at an optimum pH of 8.58 by
Cronje et al. (2011). Scientists have used eggshells for chromium removal and reported
93% removal at an optimum pH 5 and 1.45 mg/g of maximum adsorption capacity Daraei et
al. (2015). Sugarcane bagasse was modified with succinic acid and reported 92% removal
of chromium at pH of 2 by Garg et al. (2009) . Nanoscale zerovalent iron was attached to
graphene nanosheets for Cr (VI) removal from aqueous solution which enhance the
performance of absorbing material by LiX. AiL. JiangJ (2016). Similarly, modified activated
carbon was developed from Zizania caduciflora with tartaric acid activation to remove Cr(VI)
by LiuH et al (2014).

The proposed technique for the removal of Chromium®* :

Electrochemical Chromium reduction is another technology used to treat hexavalent
chromium wastewater. It uses an electric current applied to an iron electrode that dissolves
to release ferrous ions into the solution. Hexavalent Chromium ions are reduced as ferrous
ions are oxidized to ferric ions. For this process a neutral pH is sufficient if required will be
optimised. After the reaction is completed, the solution is passed to a clarifier. Ferric
hydroxide and chromium hydroxide are settled generally without a need for alkali addition.
The process also removes zinc, copper, and other heavy metals. (Kongsricharoern and
Polprasert, 1995)

The adopted / modified technology will be used to remove Chromium VI from proposed
groundwater of contaminated sites.

Remain Chromium will be removed by using sweet lime-activated carbon cryogel,
which exhibits exceptional capabilities in eliminating over 90% of chromium (VI) present in

water samples.
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Schematic Diagram of electrochemical process

The process begins by allowing water to pass through the cryogel, enabling the
adsorption of chromium ions within the gel structure. This adsorption process typically takes
around 20-30 minutes to complete. Subsequently, the gels can be separated from the
treated water through filtration, and the chromium ions can be desorbed from the gels using
an acidic solution. This separation allows the metal ions to be isolated from the solution for
later reuse in various industrial applications. This feature enhances the long-term viability,
reducing operational costs and minimizing waste. Developed cryogel is a cost-effective,
biodegradable, regenerative properties, and affordable solution to remove chromium VI from
the groundwater.

Objectives:

1. Assessment of Chromium-VI in underground drinking water samples of contaminated
sites.

2. Fabrication/installation/construction of an electrochemical-based pilot treatment plant
at the contaminated site with a capacity of 5 KLD.

3. Synthesis of efficient natural/green nanoparticle adsorbing material and installation
of the treatment plant for Chromium-VI removal at the contaminated site of Kanpur
district.

4. Report compilation, and handover of the plant to the UPPCB.
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Timeline:

The proposed timeline for this study will be two years.

Activities Timeline in months
6 12 18 24

Assessment of Chromium-VI in underground water samples of
contaminated sites

Fabrication/installation/construction of an electrochemical-
based pilot treatment plant at the contaminated site with a
capacity of 5 KLD.

Optimization of an electrochemical-based treatment plant for
Chromium 6+ in contaminated water at the site.

Application of prepared adsorbing material for further treatment
of Chromium 6+ water at the site.

Data analysis, report compilation, and handover of the plant to
the UPPCB

Payment terms and Schedule:

The charges for undertaking the study would be Rs 211.00 Lakhs + Applicable GST (18%
as on date)

Payments instalments: The charges for undertaking this study shall be payable in 2
instalments. The first instalment of 70% of the project cost (i.e. Rs.148.00 Lakhs +GST)
would be released prior to or on the date of project initiation/ agreement signing and the
remaining 30% would be released at least 90 days prior to start of the optimization process

of the electrochemically based treatment plant.

If any Intellectual Property is generated from this activity, it will be the sole property
of CSIR-IITR, Lucknow

Reference:

1. Gopalakrishnan A., Krishnan R., Thangavel S., Venugopal G., Kim S. J., 2015, Removal
of heavy metal ions from pharma-effluents using graphene-oxide nanosorbents and study
of their adsorption kinetics, Journal of Industrial and Engineering Chemistry, 30, 14-19.

2. Fu, F. Wang, Q. 2011, Removal of heavy metal ions from wastewaters: a review. Journal
of Environmental Management 92 (3), 407 —418.

3. Barnhart, J. 1997 Occurrences, uses, and properties of chromium. Regulatory Toxicology
and Pharmacology 26 (1), S3-S7.
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MohantyK. JhaM. MeikapB. C. BiswasM. N. 2005 Removal of chromium (VI) from dilute
aqueous solutions by activated carbon developed from Terminalia arjuna nuts activated
with zinc chloride. Chemical Engineering Science 60 (11), 3049-3059.

MohanD. PittmanC. U. 2006 Activated carbons and low-cost adsorbents for remediation
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17. With regard to remediation of ground water contamination, we do not find current status of ground water quality
profile and nor of pilot project to show removal of chromium by installing RO and nano filtration system, as directed vide
order dated 23.09.2022. While pump and treat method along with bio-remediation may be long term approaches, measures like

RO installation at small level can quickly demonstrate performance which may be done on priority. Possibility of stabilised
waste being converted into concrete blocks may be explored.

Directions:

18. In the light of above, further status report in the matter be filed with regard to status as on 31.10.2023 by joint
Committee of NMCG, State PCB, CPCB and District Magistrate, Kanpur Dehat on or before 15.11.2023 by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF. State PCB will be
the nodal agency for coordination and compliance. The report may inter alia mention:-

i. Status of complete removal and transportation of excavated chromium waste from all the sites and waste
treated and stabilized and duly ensured for stability before landfilling.

ii. ground water profile in terms of chromium in the areas under question and installation of pilot project on
chromium removal by RO/Nanofiltration.

iii. Execution plan with timelines on ground water remediation.
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KANSAI NEROLAC PAINTS LIMITED
B1 & B2.G-30 to G36 UPSIDC
Indusrial Estate, Jainpur. Kanpur

(Dehat) -209311
T +g1 96214 50876 / 99363 35544

1965

KA
PAI N'¥SAI ~

To, Date: 20.03.2024

The Regional Officer,
Uttar Pradesh Pollution Control Board,

280, NH-19, Rania, Kanpur Dehat -209304.
Sub: - Ref. letter no. 415/No./V- 28/2024 Miyawaki Forest /17/02/2024.

Respected Sir,

This has reference to your letter no. 415/No./V- 28/2024 Miyawaki Forest dated
17.02.2024 pertaining to the regarding above sub. Matter required information.

The details of the above said matter are as below:

Proposed area Coordinators Latitude &

Sl. Name and Address of
no Industrial/Unit

Location of Miyawaki
Plantation

(In square
meters)

Longitude

1 KANSAI NEROLAC PAINTS

LIMITED,
B-1, B-2 & G-30 to G-36 UPSIDC,

INDUSTRIAL AREA,
JAINPUR
KANPUR DEHAT

2. DO

1.Regional Inter college,
Fatehpur Roshnai,
Kanpur dehat.

2.Village -Khan Chandpur
, Chromium dump site,
rania kanpur dehat -
148/No./R-130/2023

1200 - Plantation
of 9000 no’s

1600 - Plantation
of 11000 no’s

Latitude- 26.411091
Longitude-80.102762

Latitude- 26.4009784
Longitude - 80.0494635

Note: Request to you, kindly support to provide following requirement:
1. NOC from local UPPCB/collector office / tahsildar/ Gram panchayat.

2. Beneficial to communities

3. Biodiversity

This is for your information

Thanking you.
For Kansai Nero

(Factory Mangger)e-

KANSAI NEROLAC PAINTS LIMITED
Nerolac House, Ganpatrao Kadam Marg.

PR T

record please.

td.

#OLAC PAINT
2, 632634, UPSIDG, uf.ﬂﬂf?

Jainpur, Kanpur Dohay

-209311

G

Lower Parel Mumbai - 400 013 Tel +91 22 4060 2500|wwwnmol.\c com%
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©)  Registered Office:

3rd Floor, 7/22p, W Frone: @ Website:
Tilak Nagar, Kanpur, 0512-3500115 "~ www.adpl.Itd
U.P. - 208002
© Factory Office: ?
AN - [] CIN: P ;
Vill: Chiraura & ‘ ' (7 E-mail:
Post-Raipur (Kukhut) U15549UP- " info@adplitd
Tehsil-Akbarpur, 2020PTC128325
Kanpur Dehat - 209304
Date: 08.08.2023
To,

The Regional Officer
U.P. Pollution Control Board,
Kanpur Dehat - 209304

Sub: Allotment of land for developing forest/plantation via Miyawaki methodology at Kanpur Dehat
Dear Sir,

’v\_fiFh reference to abovementioned subject, we feel pleasure that the trust has been reposed upon us by
giving us the proposal and opportunity for developing forest or doing plantation via Miyawaki
methodology on a piece of land admeasuring an area of 43,180 Sq. meters, situated at Vill. Khanchandpur,

Rania, Tehsil — Akbarpur, Kanpur Dehat duly allotted for the same purpose by the local administration of
Kanpur Dehat.

The step taken by the local administration, in view of the promotion of environmental protection and
maximization of forestation for the sake of providing pollution-free environment to the general public,
with the assistance of Environment Department, Uttar Pradesh Shashan and U.P. Pollution Control Board
is really appreciable and we are thankful to the govt. that they have made us the part of this noble cause.

In connection to abovementioned, firstly we hereby provide our consent to do the expenditure at our
own for developing miyawaki forest/plantation at the aforementioned allotted piece of land. The details
to be taken care for the development of such forest are as follows:

(i) That the total land area admeasuring 43,180 Sq. meters duly identified for the development
of forest via Miyowaki methodology is situated at Vill. Khanchandpur, Rania, Tehsil —
Akbarpur, Kanpur Dehat.

(ii) That thef@forementioned fandfearing such arazi(s) as identified by the local administration
ShallTbe provided/allotted/Ieaseéd to" Aarti'Distilleriés Private Limited (ADPL) duly vacated,

unencuﬁibered, encroachment-free, demarcated, only for the development of forest via
Miyawaki methodology.

That the fallotted Jand should be fit’and proper (fertile and eligible for plantation) for the

plantation under Miyawaki methodology.

That the expenditure against the development of forest shall be done by Aarti Distilleries
Private Limited/its associate company / Holding Company etc. under its Corporate Social
Responsibility (CSR) Programme and for Corporate Environment Responsibility (CER)
Programme in phased manner duly intimating from time to time to the various authorities of
pollution control and environment department. L
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v) Thf’t the PT_UCESS of development of forest shall be started immediately upon conformation
point no. (i) & (iii) mentioned here-in-above and signing of MoU among the parties.

(vi) That the aforementioned development and time to time take care and supervision shall be
done by Aarti Distilleries Private Limited. However, to make sure the same place free from

any encumbrance, provide proper protection and keep it free from any encroachment shall
be take care by the local administration.

We, Aarti Distilleries Private Limited shall be happy for doing such a noble job for the cause of
environment protection and at the same time with proper responsibility and high sincerity. And we also
once again thankful for providing us the opportunity to do the same.

We shall be highly obliged.

Tilak Raj Shar
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HEALTH CAMP REPORT OF VILLAGE1(97J1|ANPURWA,KHANCHANDPURnneX.ure I '
SARWANKHERA -

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |
' MALIGNANCY DETECTED

DATE:02/11/2023 —

BRONCHITI | DERMATITIS | SCABIES DERMATITIS DENTAL = OA |NAIL | CERVICAL
S CONTACT ATOPIC PAIN BED SPONDYLITIS
| INFECT
| 4 =1 S = = - — ——
-3 | 2 1 T | 4 1 1 1
M/F 1/2 M/F2/0 | M/F1/0 M/F1/0 | M/F1/0 | M/F1/0 | M/FO/1  M/F1/0
LOWER LM | CELLULITIS TRAUMA | COPD CSOM | DNS | COMMON
BACK PAIN | ‘ coLD
3 1 1 1 1 1 [ 1 1
' M/F2/1 | M/F1/0 M/F 1/0 M/F1/0 | M/F1/0 | M/F1/0 | M/FO/1  M/FO/1
| | :
PHARYNGIT | GERD ' ORALULCER | UTI PAIN | SINUSITIS | ACNE | GASTRITIS
1S ABDOME ROSACE
| | I 1 S S A |
5 2 2 1 2 2 2 1
\ 1 ' < .
M/F 4/1 M/F2/0 | M/F1/1 M/FO/L | M/F1/1 | M/FO/2  M/F1/1 M 1/0
. TOTALPATIENT | 38
f MALE ' 25

FEMALE ' 13

CAMP DONE ON 02/11/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 38 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE
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HEALTH CAMP REPORT OF VILLAGE POLAPURWA, KHANCHANDPUR

SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR
MALIGNANCY DETECTED

BRONCHITI = DERMATITIS
S CONTACT

2 5
M/F1/1 | M/F1/a
LOWER " INJURY
BACK PAIN

6 1

M/F 2/4 M/F 1/0

PHARYNGIT = GERD
1S

6 | 1

M/F 2/4 M/F 1/0

URTI

1

M/F 1/0
1

|

1

CONJUNCTIVI

‘TS
q

‘ M/F 2/2

| CRACK HEEL

\ M/F

TOTAL PATIENT

MALE
FEMALE

|
|

|
|

52
19
33

DATE:17/11/2023

BOILS | FROZEN |
SHOULD
ER
1 1
M/FO/1 | M/FO/1
CALF PAIN ‘FEVE ‘
‘ |
0 .3
M/F ‘ M/F1/2
uTl PAIN
N ‘
0 2
M/F | M/F 0/2

OA

4
M/F 2/2
CSOM

0

M/F

| ALLERGIC
ABDOME | RHINITIS

0

M/F

ORAL
ULCER

1
M/F 0/1

| TONSILI |
IS

| SUPERFICIAL
BURN

1
M/F 0/1
' COMMON
coLdb

0

[
M/F

| ACNE \
ROSACE
A

—t t

2

M/F1/1 |

13

M/F 4/9

GASTRITIS

0

M/F

CAMP DONE ON 17/11/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 52 PT WERE SEEN,. PBS FOR MP OF 4 PERSONS WAS DONE



HEALTH CAMP REPORT OF VILLAGf MVPURWA KHANCHANDPUR

SARWAN

HERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MALIGNANCY DETECTED

DATE : 28/1 1/2023

BRONCHITI ' DERMATITIS | CONSTIPATIO | DERMATITIS | FROZEN OA ' NAIL | T2DM;HTN
S CONTACT N . ATOPIC SHOULD BED
ER | | INFECT |
7 | 5 | 1 [ 5 0 1
M/F 6/1 | M/F 4/1 M/F 1/0 M/F 1/0 ' M/F 0/1 ‘ M/F 3/2 M/F M/F 1/0
L OWER LM | CONJUNCTIVI | CALFPAIN | FEVER CcSOM "TONSILI | COMMON
BACK PAIN | TIS | TS | cowp
3 0 2 0 ‘ 2 1 1 3
| | ‘ ‘
M/F 1/2 M/F M/F 1/1 ’ M/F M/F 1/1 M/F 0/1 ' M/F0/1 | M/F 1/2
| | -
PHARYNGIT = GERD CRACK HEEL | UTI PAIN ALLERGIC | ACNE GASTRITIS
IS ABDOME | RHINITIS ROSACE |
| N ] A I
.2 6 0 0 1 ’ 0 B 0
M/F 2/0 M/F 4/2 i M/F | M/F M/FO/1 | M/F ' M/FO/1 | M/F
TOTAL PATIENT a3
MALE } 26
FEMALE ‘ 17 o

CAMP DONE ON 28/11/2023 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 43 PT WERE SEEN,. RBS OF 4 PERSONS AND PBS FOR MP OF 2 PERSONS

WAS DONE
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HEALTH CAMP REPORT OF VILLAGE wa
SARWANKHERA

MALIGNANCY DETECTED
DATE :08/12/2023

SRONCHITI | DERMATITIS | CELLULITIS | DERMATITIS | DENTAL | OA
S CONTACT ATOPIC | PAIN
' , |
1 2 1 ‘ 0 X 1 2
M/EO/1  M/FO/2 M/FO/1 | M/F ' M/FO/1 | M/F 2/0
LOWER LM | CONJUNCTIVI | CALFPAIN | FEVER |  CSOM
BACK PAIN TIS
{ ! 4
3 0 3 0 2 2
\
M/F 2/1 M/F M/F 1/2 M/E | M/F2/0  M/F1/1
I
PHARYNGIT = GERD CRACK HEEL | UTI | PAIN ALLERGIC
s ABDOME = RHINITIS
| | N (-
4 2 0 2 1 0
l |
M/F 3/1 M/F 2/0 M/F M/E1/1 | M/FO/1 | M/F
TOTAL PATIENT | 31 |
MALE 15 n
FEMALE ' 16 1

WAS DONE

PURWA,KHANCHANDPUR

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

[ NAIL “ CERVICAL
BED SPONDYLITIS
INFECT

| o | 2

M/F M/F 1/1
| TONSILI | COMMON
TIS | coLb
0 \ 0
M/F M/F

| ACNE | GASTRITIS
ROSACE

+ A s

3 0
' M/FO/3 M/F

CAMP DONE ON 08/12/2023 AT CHAUHANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 31 PT WERE SEEN,. RBS OF 2 PERSONS AND PBS FOR MP FOR 2 PERSON



HEALTH CAMP REPORT OF VILLAQOPAB\NPURWA KHANCHANDPUR

SARWANKHERA

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR |

MALIGNANCY DETECTED
DATE :24/12/2023

BRONCHITI | DERMATITIS | SCABIES ' DERMATITIS | SINUSITI | OA
S CONTACT ATOPIC |'S
0 2 1 | 1 T 5
M/F M/F 2/0 M/FO/1 | M/F1/0 | M/F1/0 | M/F 41
! + +
LOWER LM CONJUNCTIVI = CALFPAIN | FEVER | CSOM
BACK PAIN TIS ‘ |
3 3 4 0 2 2
M/F 2/1 M/F 2/1 M/F2/2 | M/F M/F1/1 | M/F1/1
PHARYNGIT = GERD ' CRACK HEEL | UTI 'PAIN | ALLERGIC
IS | | ABNOME | RHINITIS
, ‘ } N |
1 2 1 0 1 0
M/FO/1 | M/F2/0 M/FO/1 | M/F | M/FO/1 | M/F
TOTAL PATIENT | 33
MALE ' 21
FEMALE ' 12

| NAIL | CERVICAL
BED SPONDYLITIS
INFECT

1 0
M/F M/F
.10
TONSIL | COMMON
Ims | coLp
0 1
M/F  M/FO/1

' ACNE | GASTRITIS

ROSAC
_EA |
1 1
CM/F MJF O
1/0

CAMP DONE ON 24/12/2023 AT PALANPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 33 PT WERE SEEN,. RBS OF Z PERSONS WAS DONE,PBS FOR MP FOR 2

PERSON
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NAVDIIDWWA KHANCHANDPILIR

HEALTH CAMP REPORT OF VILLAGE CHAUHANPURWA, KHANCHANDPUR
SARWANKHERA )
NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CAl

CARCINOMA OR
MALIGNANCY DETECTED
DATE:10/01/2024
BRONCHITI | DERMATITIS = SCABIES | DERMATITIS | DENTAL ‘ OA | NAIL | CERVICAL
s CONTACT ATOPIC | PAIN BED | SPONDYLITIS
‘ INFECT |
2 3 1 [ 2 0 4 0 0
M/F 1/1 M/F 2/1 M/F1/0 | M/F1/1 | M/F | M/F2/2 | M M/F
LOWER LM ' CONJUNCTIVI | CALF PAIN ‘ FEVER | CSOM | TONSILI A COMMON
BACK PAIN IS | |Tis | cop
5 0 [ 1 0 0 0 0 ‘ 2
; [
| | _ |
M/F 4/1 M/F 0/2 M/F 0/1 M/F M/F M/F M/F M/F 2/0
PHARYNGIT GERD CRACK HEEL  UTI | PAIN | ALLERGIC  ACNE  SINUSITIS
IS ' ABDOME | RHINITIS ROSACE
N | la |
2 3 0 1 2 0 ‘ 4 4
M/F 2/0 M/F1/2 M/F .~ M/F1/0 | M/FO/2 M/F "M/FO/4 M/F 31
TOTAL PATIENT 36 |
MALE ? 20
FEMALE ' 16

CAMP DONE ON 10/01/2024 AT CHAUHAPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 36 PT WERE SEEN,. RBS OF 2 PERSONS WAS DONE




HEALTH CAMP REPORT OF VILLA
SARW

I?BIVPURWA ,KHANCHANDPUR

NOTE:DURING SCREENING /HEALTH CAMP NO POSITVIE CASE OF CARCINOMA OR

MIALIGNANCY DETECTED

DERMATITIS | DENTAL 0A
ATOPIC  PAIN
0 ‘ 4
M/F 2/1 M/F | M/F 4/0
CALFPAIN | FEVER | CSOM
|
1 ) 0
M/F 1/0 M/F M/F
i e — — R
CUTl PAIN ALLERGIC
ABDOME | RHINITIS
N
2 2 0
M/F 1/1 M/F 1/1 M/F

BRONCHITI  DERMATITIS | SCABIES »
S CONTACT '
|
0 , 7 ‘
M/F . M/F5/2 M/F 0/1
- |
LOWER LM CONJUNCTIVI |
BACK PAIN TIS w
7 0
M/F 6/1 M/F M/F 2/2
PHARYNGIT GERD ' CRACK HEEL
IS
1 4 | 0 |
| |
M/F 1/0 M/F3/1 M/F '
TOTAL PATIENT a1
MALE 27
FEMALE 14

DATE 20/01/2024

' NAIL CERVICAL
BED SPONDYLITIS
INFECT |
1 0

' M/FO0/1 M/F

| TONSILI COMMON

TIS CoLD

0 0
M/F M/F

4 4
ACNE | SINUSITIS
ROSACE

i A +

3 1
| MJF 0/3 M/F 1/0

CANMP DONE ON 20/01/2024 AT YADAVPURWA KHANCHANDPUR ALONG WITH PHARMACIST MR
SANDEEP KUMAR ,TOTAL 41 PT WERE SEEN,. RBS OF 3 PERSONS WAS DONE



Akbarpur, Kanpur Dehat, 209311, UP, India
Latitude Longitude

26.3933° N 80.0575°

Local 03:44

ap8

Akbarpur, Kanpur Dehat, 209311; UP, India

Latitude Longitude
26.3939° N 80.0493° E

Local 08:45:57 AM
GMT 03:15:57 AM




Akbarpur; Kanpur Dehat, 209311, UP, India

Latitude Longitude
26.3965° N 80.0499° E

Local 08:41:38 AM Altitude 1283 meters
GMT 03:11:38 AM Tuesday, 11/28/2023

Akbarpur, Kanpur Dehat, 209311, UP, India

Latitude Longitude
26.396859 80.04957
Local 09:57:39 AM Altitude 1

GMT 04:27:39 AM Saturday, O
) .
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Annexure-13

oy 14 UTTAR PRADESH POLLUTION CONTROL BOARD
T e ' .
! w5+ vio I '_1’77533 o]y
i Ref. No ...m.H.?.E.?.Hﬂ......\e--;_\“&\x~\»\rc,\mk\ Date l]”*i
'* <t #

| el erEenT SR dHreles iofeo,
7T TERien, dre—3itT, Wodlo 9,

HUBYN |

7z f5 999 gHosNodlo g Original Application N0.528/2023 In re: news report
published in Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding mdg;gu:}lf
pollution in the Godhrauli village” @ aifa Wi amaer e 29.11.2023 @ IUTEE @
i S ST, YATRIS & U f2Ai® 18012024 BRI S @il T & 6 e waEgR &
* SRS R, @ve ReE JReR), wed, SuREd Sum, we i ol dEn e,
YR B YRARE B e am R § Jaora @ e @ wau A Fliger i@ 04.01.2024 G2l
i oo P I IR AN g G QT 15-20 A g o e @ G TS ave P M
%mmﬁaﬁﬁﬁﬁwmﬁﬁﬂﬁmwﬁwmmﬁmwﬁmﬁﬁv@mﬁﬁwﬁ
mmuﬁﬁﬁw?[mmﬁﬁﬁaﬁﬁﬁwﬁv@m%wﬁmmnmﬂmaﬁ
m@q@ﬁum,mﬁﬁmWW|ﬁumﬂﬁwwwﬁzﬁ
Wmmww%ﬁm@%mﬁ@ﬁw&e%ﬁwmaﬁwm%ﬁw
Wel BrelfAFTsS IRT T & | _ _

w%a@aﬁﬁﬂmﬁﬁmm@ﬂﬁaﬁwiﬁﬁ%wmwﬁqﬁﬁwﬁﬁm
T SORTE T AT TS GO gl aRih B Hobe ghigdl | Wi serew R W ga |
SENT SURE @ PR FRARE 3G 9FYE BAEyR 4 0d § wifta vd acea werfe afie arm
Aede B SAET B Al TR SHEA FHY: A AT SIS WS, HAER AT THITAS
FGIER B AT BT B A fRAiB 06.01.2024 B HEgH | AMfew Ufie fpur war om, fpg SuRIaT
e @7 el ad FPrRarer & fear T ¥ | &g e, WarRe & 93 A6 18.01.2024 ERT
A HET B eg AT $U | IREFcHd Ul &1 AR 6 W1 & @rer ggfaxefia
s SRRt 0 o @ wegRy T 2

7g 5 Py uguu FPrEer a9, el ERT aRYSe 9 o URre (Fdue Td R
o) P 2016 @ wifdem=t @7 Soetdd B WM @ uRven # waiaveia afagfd el A s
& Wy ¥ MeeaEd o @ T g, R e wifder € -

Environmental Compensation (EC)=Q x ERF x R

Where

Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been
managed in compliance with various provisions of the Acts/Rules/Guidelines/conditions of the
authorization/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which have
not caused environmental damage)

ERF =Environmental Risk Factor which is a number (as given in Table 1 below) denoting the
increasing degree of risk to the environmental and human health due to the scenarios as given in the table:-
S.No. Violation ERF 1
For Hazardous Waste For Other waste *
1 When hazardous and other wastes is disposed at 1.5 0.3
unauthorized place or handed over or sold to
unauthorized party

...... 2/-
— Liadi faer bead
A, - 129, @7 @wus, ME TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
@E-g - 226010 Lucknow - 226 010
YRHIY @ 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
Bad  : 0522-2720764, 2720676 Fax : 0522-2720764, 2720676
$-#e1  : info@uppcb.in E-mail  :info@uppcb.in
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A

2 When treatment has not been imparted, as 1.0
required, but only partial treatment has been
given (TSDF/Actual user) U S S
3 When product (derived from hazardous or other 1.0 0.2
waste) is not confirming to prescribed
specification or is specified for restricted use
but sold in open market against (in casc of
actual user)

4 Waste found stored beyond the stipulated period 0.1 0.05

(refer Rule 8 of the HOWM Rules, 2008)
Application to waste generated indigenously only.
R= Environmental Compensation Factor, which may be taken as Rs. 30,000.

ara: qatavefa &Rl EC =Q (Quantity of Waste in Tonne) x ERF x R
= Quantity of Waste in Tonne x 1.5 x 30,000
= Quantity of Waste in Tonne x 45,000

am:mm,wﬁwﬁﬂmmmzommﬁmm@mﬁ%%q&ﬂﬁ
awaﬁm?%aﬁﬁﬁmwa%aﬁ@ﬁmmﬁ%ﬁmmwmﬁmm
fopar @ & =

1. 7% f5 @i 7 ad wE SR drgeed giofdo, y—TeRiel, dike—aif, SModlo s,

FAER ENT UM R, SIS HAER 59 ¥ I ave & Frar &g Polluter
Pays Principle ® MR W HUY 45,000/ — ofy =9 PIMTT e B X | G grfergfct
IR wx & oY |

Wﬁmﬁmﬁﬁ%&a%m%%mﬂﬁﬁaﬁmm%ﬁmﬁﬂ
$15ﬁﬂ$waﬁéwaﬁﬂﬁﬁmgﬁﬁaﬁaﬁla§w=ﬁaﬁﬁswmﬁm1s
%ﬁwﬁﬁuﬁwwaﬁﬁwﬂmﬁmgﬁmﬁ?a@%aﬁﬁuﬁrﬁpolluterpays
Principle%mmmmﬁmﬂﬁaﬁmaﬁaaﬁaﬁwwwwﬁﬁma%m
sﬁéﬂ?qﬁwﬁﬁswﬁmﬁﬂﬁwmﬁmom/—g%zﬁmﬁﬁwa?aaﬁﬁéwmvﬁu
WWW@W,WWWW%WWW@W|

ot_gmqahvﬂraiﬁaﬂﬁ@ﬁ—z)
iR FrefRif @1 el T araere P ¥g AR - U

1. forenferem, wiedR |

2 ﬁuaﬁwﬁ,mmgwﬁﬁwaﬁé,wﬁm%zﬁwqﬁﬁaﬁmﬁhm

m%ﬁwwﬂﬁﬁﬂaﬁgﬁmaﬁmmﬁgwmﬁmzﬁﬁﬁaﬁ
mwﬁ%%mﬁ%wﬁﬁﬁw%m@l
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T UTTAR PRADESH POLLUTION CONTROL BOARD
g

Date )?3)‘”!‘”‘1

)
Ref. No HQGQ‘LUJ\(_ 2ANGR-4 (’\1\\
a1 #,
a3 anf¥grr sffees wofen,

EQY, fa=ay,
HAEYR |

ye 5 W GHosfodo gRT Original Application No.528/2023 In re: news report
published in Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding industrial
pollution in the Godhrauli village” @ arria WRa smdwr e 20.11.2023 @ HFIAT B WA H
&g AP, TR B U R 18.01.2024 T A HRAT AT & {5 RrenRE BAgR &%
TITRIG & sk & e am TR § Yawd @ waen @ gag A Pl e 04.01.2024 BT
fram | R TR g ST FwEr M 6 UM ERiel @& SR e i B
AEHT PT SR FT AT TP G QT 15—20 a¥ g AU ST @ ST Bed ¥ P MG
D U Pl A T e @ R @ @ W) e e i man, e gver § e
qT A T & T &1 U TRt R R Sveu & tehia Al A IguUeR) yETeral ol
T ¥ T S FATITE, AEES B ARG Al 7| Py YA 9 9 $a T B
Wmm%ﬁ%mﬁ%%ﬁﬁw@%mm%ﬁw
Wd delfimcs I T |

7% f vy PR @& SRM o TRl @ o foiw IS W el Aen H qd # s famn
T IR T T e WA gl Ak B dehe sHigdl @ S 8oreH JuRne wda o |
e SR B PrEAER PRARe &g SFYe waeqR § gd § wifta vd ama daif atie am
BIE T &A1y TGy @ U 6 06.01.2024 @ AR A Afew U fopar war on, feg SwRiE
aaRre &1 apf e FAERr 9@ fhar & e e, warRre @ uA fFid 18.01.2024 &RT
msm$ﬁwwﬁﬁmﬁqﬁﬂmmﬁmmﬁmm%amﬁ$mmwﬁu
sfrafdf R frdr o &) wvgfa @ 74 2

7% 5 o= yewu fgawr a8, Reedlt gR1 oREderd T 3 R (6 Td AR
<o) Pram 2016 & WRETET BT SowEd a9 @ gRved § wafavefa el siefaa B3 S
& Ty § MeedEd o @ T 8, e e wfdem € -

Environmental Compensation (EC)=Q x ERF xR

Where
Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

managed in compliance with various provisions of the Acts/Rules/Guidelines/conditions of the
authorization/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which have
not caused cnvironmental damage)

ERF =Environmental Risk Factor which is a number (as given in Table 1 below) denoting the
increasing degree of risk to the environmental and human health due to the scenarios as given in the table:-

S.No. Violation ERF
For Hazardous Waste For Other waste *
1 When hazardous and other wastes is disposed at 1.5 0.3
unauthorized place or handed over or sold to
unauthorized party
...... 2/-
Hinds jeticr oaa
A, - 128, fdhifa @ve, AW AR, T.C.-12V, Vibhuti Khand, Gomti Nagar,

Lucknow - 226 010

ogd - 226010

qEY : 0522-2720828, 2720831 Phone  : 0522-2720828, 2720831
e 1 0522-2720764, 2720676 Fax :0522-2720764, 2720676
g3 : info@uppch.in E-mail  :info@uppcb.in

TEATEE  www. unnch com Website :www.unoch.com
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2 When treatment has not been imparted, as 1.0 0.2
required, but only partial treatment has been
given (TSDF/Actual user)

3 When product (derived from hazardous or other 1.0 0.2
waste) is not confirming to prescribed
specification or is specified for restricted use
but sold in open market against (in case of
actual user)

4 Waste found stored beyond the stipulated period 0.1 0.05
(refer Rule 8 of the HoWM Rules, 2008)

Application to waste generated indigenously only.
R= Environmental Compensation Factor, which may be taken as Rs. 30,000.
arer: yafaeefa afgfd EC =Q (Quantity of Waste in Tonne) x ERF x R
= Quantity of Waste in Tonne x 1.5 x 30,000 {
= Quantity of Waste in Tonne x 45,000
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a8 fp wee tHoshodlo g Original Application No0.528/2023 In re: news report
published in Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding industrial
pollution in the Godhrauli village™ & arita wiRka ameyr fasTid 29.11.2023 @ U @ Hef #
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Environmental Compensation (EC)=Q x ERF xR

Where
Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

managed in compliance with various provisions of the Acts/Rules/Guidelines/conditions of the
authorization/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which have
not caused environmental damage)

ERF =Environmental Risk Factor which is a number (as given in Table | below) denoting the
o degree of risk (o the environmental and human health due to the scenarios as given in the table:-

increasin
S.No. Violation ERF
For Hazardous Waste For Other waste *
| When hazardous and other wastes is disposed at 1.5 03
unauthorized place or handed over or sold 1o
unauthorized party
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When treatment has not been imparted, as 1.0 0.2

required, but only partial treatment has been

given (TSDF/Actual user)
3 When product (derived from hazardous or other 1.0
waste) is not confirming to prescribed
specification or is specified for restricted use
but sold in open market against (in case of

actual user)
4 Waste found stored beyond the stipulated period 0.1
(refer Rule 8 of the HOWM Rules, 2008)
Application to waste generated indigenously only.
R= Environmental Compensation Factor, which may be taken as Rs. 30,000.

i yatavoir sfaf EC =Q (Quantity of Waste in Tonne) x ERF x R
= Quantity of Waste in Tonne x 1.5 x 30,000
= Quantity of Waste in Tonne x 45,000
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& f5 AE gHosiodlo &R Original Application No.528/2023 I new :
published in Dainik Jagran dated 14.08.2023 “highlights a growing concern regarding mdu'strla‘l_
pollution in the Godhrauli village™ & ot TiRe e f&Ad 29.11.2023 @ arure & e W
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Environmental Compensation (EC)=Q x ERFxR

Where
Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

managed in compliance with various provisions of the Acts/Rules/Guidelines/conditions  of the
authorization/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which have
not caused environmental damage)

ERF =Environmental Risk Factor which is a number (as given in Table 1 below) denoting the
increasing degree of risk to the environmental and human health due to the scenarios as given in the table:-

S.No. Violation ERF

For Hazardous Waste For Other waste *
1 When hazardous and other wastes is disposed at 1.5 03
unauthorized placc or handed over or sold to
unauthorized party
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[ ]

When treatment has not been imparted, as
required, but only partial treatment has been
given (TSDF/Actual user)

3 When product (derived from hazardous or other

waste) is not confirming 10 prescribed

specification or is specified for restricted use

but sold in open market against (in case of

actual user)

4 Waste found stored beyond the stipulated period 0.1 0.05

(refer Rule 8 of the HoWM Rules, 2008) ]
Application to waste generated indigenously only.

R= Environmental Compensation Factor, which may be taken as Rs. 30,000,

e ot afagfd EC =Q (Quantity of Waste in Tonne) x ERF xR
= Quantity of Waste in Tonne x 1.5 x 30,000

= Quantity of Waste in Tonne x 45,000
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= J30eer yewor i are
“'\:’:ﬁ!% UTTAR PRADESH POLLUTION CONTROL BOARD

v @0
Ref. No ""HQ'S‘%3'-'5""""‘\0“1\\\‘:(31'\-ku,\1\\ Date ... A&\ 1\2MN......
Jar #,
3rferemey arfdr,
Jovo el AR (T,

HABYR |
fra:—Ster (rquor Ao o Praon) affrm, 1974 AU @Y GR-33 T B ara e

HEled,

HUAT 710 ST R rfdrevor, 7 ool §RT OA No. 985/2019 In Re : Water Pollution by Tanneries

at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur Dehat &
Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No. 528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli
village @& STt UIRT SR 3T 20.11.2023 &1 Haf UEv ¥ | S ey ¥ 3N0T0 HO 528 /2023 B
gy A IR ey & oy foeaw € —
ceeseee 2. In O.A. 528/2023- the issue involved is in respect of industrial pollution and discharge of chromium into the
ground water by industrial units at Godhrauli Village near Kanpur adversely affecting eight neighboring villages
namely, Aung, Baniyan Khera, Rawatpur, Rampur, Pahur, Shukla Nagar, Akbar Khera, Kchakpur-Gadi....
.weer. 6. In OA No. 528/2023, the Tribunal in the previous order dated 21.08.2023 had taken note of the fact that the
factories are recklessly discharging untreated effluents into the ground through boreholes and that water from a few
handpumps had a yellow hue. The Tribunal had enumerated the steps which are required to be taken by the
statutory authorizes as under:-

“6. In view of the above, following steps are required to be taken by the statutory authorities:

i. Assess the ground water quality of the villages in question.

ii. Ascertain the cause of ground water contamination and the reasons including ignoring the cause.

iii. Actions taken against defaulting agencies — industries and other.

iv. Reporting on ill health effects on villagers/agriculture, if any.

v. Medical facilities/test by medical camp in the villages.

vi. Availability of drinking water in the affected areas, persons, family/villagers.

vii. Inspection of the industrial unit and the investigation of reverse boring as reported and taking further

necessary punitive legal actions.

viii. Remedial action taken and to be taken.” .........

18. In OA No.528/2023- no report has been received. An issue has been raised that there is no piped
water supply in the area concerned, therefore, water is supplied through the tankers which is also causing
health hazard. Therefore, competent authority is directed to submit the action plan for supplying piped

water in the area cornered. ........ 5

22. List the matter on 06.02.2024.
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AR, o e
oK STelaTy famT,

S0%0 YT |

fawa—mo wiosfodlo grr sovo e s28 /2023 # WRA amdw RAiH 14082023 B auTeE ¥ W
. STIG-HeER ¥ S BIfW dve @ P @ ey § |

AR,
U1 70 T BT aifdiewer, 1 R gRT OA No. 985/2019 In Re : Water Pollution by

Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH OA No. 986/2019 In Re : Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh With OA No.528/2023 In re: news report published in Dainik
Jagran dated 14.08.2023 “highlights a growing concern regarding industrial pollution in the Godhrauli village Eg
FIT ORGSR R 04.03.2024 T Wi UBYT B B B BN | A0 GHOSHOA0 R UIRE AT
f7i® 04.03.2024 & afwr e &

8. We also find from the report submitted along with the covering letter of UPPCB dated 02.02.2024
in OA No. 528/2023 that during the spot inspection by three member Committee on 24.01.2024 the
contaminated solid dumps were found near Maa Sheetla Temple at Village Godhrauli on both the sides and
near railway crossing and road from Godhrauli to Bania Kheda. The report further reflects that the ground
water taken from the handpumps was found to be contaminated and some of the villagers have constructed
their house at the dump site. In the water samples collected by the Board from the handpump no. 2, 4, §, 6, 10
and 11, the contents of chromium were found to be exceeding the limit. The report states that on account of
the hazardous waste dumping in the area, serious adverse consequences in future are expected......

s 13. The UPPCB though has submitted the action plan but there is no time bound action plan to
remediate the situation, inspite of the fact that more than three decades have passed and the problem has not
been remediated till now. Hence, we require the Member Secretary, UPPCB to place on record a time bound
action plan to remediate the situation at all the places which are under consideration before the Tribunal in

these three matters.
14. The UPPCB will also carry out the ground water profiling of the areas under consideration.
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